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RAJYA SABHA
Saturday, 21st August, 2010/30 Sravana, 1932 (Saka)

The House met at eleven of the clock,
MR. DEPUTY CHAIRMAN in the Chair.

PAPERS LAID ON THE TABLE
Report (2008-09) of Prasar Bharati, New Delhi and related papers

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING (DR. S. JAGATHRAKSHAKAN): Sir, 1 lay on the Table:—

(1) A copy each (in English and Hindi) of the following papers,
under sub-section (1) of Section 31 of the Prasar Bharati
(Broadcasting Corporation of India) Act, 1990:—

(a) Annual Report of Prasar Bharati (Broadcasting Corporation
of India), New Delhi, for the year 2008-09.

(b) Review by Government on the working of the above Board.

(2) Statement (in English and Hindi) giving reasons for the delay
in laying the papers mentioned at (1) above.

REPORTS OF DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON ENERGY

SHR1 MOTILAL VORA (Chhattisgarh) : Sir, I lay on the Table, a copy
each of the following Reports (in English and Hindi) of the
Department-related Parliamentary Standing Committee on Energy:—

(i) Tenth Report on “Availability of Gas and Coal for Power
Sector”; and

(ii) Eleventh Report on “Renewable Energy for Rural Applications”.

REPORTS OF DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON INFORMATION TECHNOLOGY

SHR1 JESUDASU SEELAM (Andhra Pradesh): Sir, 1 lay on the Table, a
copy each of the following Reports (in English and Hindi) of the
Department-related Parliamentary Standing Committee on Information
Technology (2009-10):—

(i) Thirteenth Report on Action Taken by the Government on the
recommendations contained in Sixty-second Report



(Fourteenth Lok Sabha) on “Management of



Funds by the Department of Posts through Banking and Insurance
activities’ relating to the Ministry of Communications and
Information Technology (Department of Posts); and

(ii) Fourteenth Report on Action Taken by the Government on the
recommendations contained in Sixty-seventh Report (Fourteenth
Lok Sabha) on “Television Audience Measurement 1in India’
relating to the Ministry of Information and Broadcasting.

STATEMENT BY MINISTER

Government Business in the Rajya Sabha for the remaining
part of the current Session

THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY;
THE MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER
OF STATE IN THE PRIME MINISTER’S OFFICE; THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
PRITHVIRAJ CHAVAN): Sir, with your permission, | beg to announce that
Government Business 1in this House for the remaining part of the
current Session will consist of:—

1. Consideration of any item of Government Business carried over
from today’s Order paper.

2. Consideration and passing of the Indian Medical Council
(Amendment) Bill, 2010, as passed by Lok Sabha.

3. Consideration and passing of the following Bills, after they
are passed by Lok Sabha:—

a. The Enemy Property (Amendment and Validation) Bill, 2010.
b. The Civil Liability for Nuclear Damage Bill, 2010.

c. The Salary, Allowances and Pension of Members of
Parliament (Amendment) Bill, 2010.

d. The Orissa (Alteration of Name) Bill, 2010; and

e. The Constitution (One Hundred Thirteenth Amendment) Bill,
2010.

4. Consideration and passing of the Representation of People
(Amendment) Bill,
2010.

GOVERNMENT BILLS



The Representation of the People (Amendment) Bill, 2006

THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY):
Sir, 1 beg to



move for leave to withdraw the Representation of the People
(Amendment) Bill,
2006.

The question was put and the motion was adopted
SHR1 M. VEERAPPA MOILY: Sir, | withdraw the Bill.
...(Interruptions)...

SHRI M. VEERAPPA MOILY: We have withdrawn it because we are

bringing a comprehensive Bill. .._(Interruptions)...

RE: NEED TO BRING BILL FOR RESERVATION OF SC/ST
IN GOVERNMENT EMPLOYMENT
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THE MINISTER OF STATE OF THE MINISTRY OF SCIENCE AND TECHNOLOGY;
THE MINISTER OF STATE OF THE MINISTRY OF EARTH SCIENCES; THE MINISTER
OF STATE IN THE PRIME MINISTER”S OFFICE; THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS; AND THE
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI
PRITHVIRAJ CHAVAN): Sir, the Government intended to bring a law to
codify everything properly because all the reservations are now
working in the executive orders. But, Sir, last time, we could not get
a consensus. The Government is still trying to build a consensus. Last
time, the Commission on SC/ST wanted some changes. We want to bring
that Bill, Sir, but we must build a consensus; and 1 will appeal to
the hon. Member, Shri Paswanji, to help us to build a consensus.



GOVERNMENT BILLS — Contd.

The Representation of the People (Amendment) Bill, 2010

THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY): Sir, 1
beg to move for leave to introduce a Bill further to amend the
Representation of the People Act, 1950.

The question was put and the Motion was adopted.
SHRI M. VEERAPPA MOILY: Sir, 1 introduce the Bill.

MR. DEPUTY CHAIRMAN: Now, we shall take up The Nalanda University
Bill. Shrimati Preneet Kaur.

The Nalanda University Bill, 2010

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRIMATI
PRENEET KAUR): Sir, | beg to move:

“That the Bill to implement the decisions arrived at the Second
East Asia Summit held on the 15th January, 2007, at Philippines and
subsequently, at the Fourth East Asia Summit held on the 25th
October, 2009, at Thailand for the establishment of the Nalanda
University in the State of Bihar as an international institution
for pursuit of intellectual, philosophical, historical and
spiritual studies and for matters connected therewith or incidental
thereto, be taken into consideration.”

In order to carry forward the decision taken at the Cebu Summit of
the East Asia Summit, Government of India constituted the Nalanda
Mentor Group in 2007 under the Chairmanship of Prof. Amartya Sen,
which was mandated to examine all aspects including the academic and
administrative structure that would facilitate the revival of Nalanda
as a centre of excellence in East Asia and South Asia, reflecting in
some measure the role played by the Nalanda University in ancient
times. The Nalanda Mentor Group has held six meetings between 2007 and
2010, including an on-site meeting in Gaya, in February, 2009. The
recommendations and comments of the Nalanda Mentor Group have been
duly incorporated in the Bill.

The University shall have the following schools of education on its
establishment: (1) Buddhist studies, philosophy and comparative
religions; (2) historical studies; (3) international relations and
peace studies; (4) business management in relation to public policy
and development studies; (5) languages and literature and (6) ecology
and environmental studies. The University shall have any other school
as may be prescribed by the statutes. The Nalanda Mentor Group has



proposed that an additional school on information sciences and
technology should also be set up.

The Nalanda University shall be established as a non-State, non-
profit, secular and self-governing international institute with a
continental focus. Government of India, as the host country, shall
make the land available. The Government of the State of Bihar, which
has acquired 446 acres of land for the University, has agreed to
transfer this land to the Nalanda University. Private donations,
international contributions from other foreign Governments and



member countries of the EAS are expected on a voluntary basis.
Positive indications have been received from some member countries of
East Asia Summit in the project. The Singapore Foreign Minister,
during his recent trip to India early this month, announced that the
Buddhist organizations in Singapore have offered funds amounting to
around four to five million US dollars for building a library at the

proposed Nalanda site.
The question was proposed.

SHRI BALAVANT alias BAL APTE (Maharashtra): Sir, while
participating in the discussion on this Bill for establishment of the
Nalanda University, initially 1 would like to make two general
observations. One is about our approach to education and the
establishment of wuniversities. Sir, education 1is one and it
encompasses all possible disciplines. But, unfortunately, our
administrative structure is such that if a university is established
for a particular purpose, then it doesn’t come from the Education
Ministry but it is established by some other Ministry which
has nothing to do with education. Here this University 1is being
initiated by the External
Affairs Ministry. If some university is to be established in a tribal
area, then again it is not
through the Education Ministry but it is the Tribal Ministry which
introduces it. If it is a college or university for social work, then
sanction does not come from the Education Department
but it comes from the Social Services Department. If a college or an
institution is to be established in a rural area, it comes from the
Rural Development. All these Departments have nothing to do with
education and yet they establish universities. In such a situation, it
is necessary that for the purposes of development of education in this
country and when they are talking about that knowledge society, then
education has to be under one command with
the entire structure being seen as a part of the whole. That is

missing. This is my First observation.

Secondly, all these years, after Independence our perspective has

always been



Euro-centric. Our history is looked at from a Euro-centric point of
view; our geography and economy are looked at from Euro-central point
of view and even our map is drawn from a Euro-centric point of view.
Now, the United Nations has corrected that map and the correct size
has come. Otherwise, everything is Euro-centric. Fortunately, all this
pattern is, in a way, evolving into something better and that is the
aspect which is at the basis of the establishment of this University,
and now we are looking eastward. Initially, it was South-Asia, then
South-East Asia and now East Asia. This change of attitude is very
relevant and, 1 would say, very welcome. Sir, from the economic point
of view this is better. The other day | had asked a question about our
Free Trade Agreements, particularly to know whether we are
concentrating on this area or not. Fortunately, we are having Free
Trade Agreements — AFTA, SAFTA, ASEAN — and, therefore, our attitude

is changing economically.
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So far as other aspects of international life are concerned, this
entire area has a deep civilizational underpinning which naturally
brings us together and our coming together may be able to shape the
destiny of the world tomorrow. This area which is coming together
economically, culturally and politically is very very relevant because
this solid combination will shape the destiny of the world. Sir,
before the establishment of this University and the establishment of
South Asia University, these civilisational underpinnings were noted
not only by us but by this entire region and this is reflected in
three statements of this region which are the foundation of this
legislation. | would like to refer to these three statements. One is
given in the SAARC meeting held in Dhaka. The Dhaka Declaration of
13th November, 2005, expressly mentions, in so far as this region is
concerned, our shared values, beliefs, aspirations and shared cultural
heritage. This entire region has shared values and shared cultural
heritage. Therefore, it becomes very relevant. In that circumstances,
in 2005, we offered for South Asia that yes, we would establish a
university here for this entire region. That offer was reiterated by
our Prime Minister in 2008 in Sri Lanka that said that we would do it
in Delhi. Consequently, the South Asia University Act was passed by
this Legislature last year. Unfortunately, it was passed without
discussion, and, therefore, we did not have the opportunity to share
our views here. But, the legislation is passed and a University for
South Asia is established in Delhi. 1 don’t know about its progress,
and in so far as established universities and their progress is
concerned, 1 have always been pessimistic. But, 1 hope that something

might have been done.

Sir, the second relevant international statement was made in the
Second Summit of East Asia. That was in 2007. There, the Chairman’s
Statement, that is, the Statement of that Summit mentions renewal of
our historical ties, and as a part of that renewal of historical ties,
it is mentioned that let us revive the Nalanda University. The reason
that was given then was “for improving regional understanding,
appreciation of one another’s heritage and history.” This is the
commitment which we made and the Bill has now come. Sir, the third

document, which really throws much light on what this country can do
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for this entire region, is the ASEAN-India Summit. These summits are
going on for quite some time now. This Fifth ASEAN-India Summit was
held in January, 2007, and 1 do not know the coincidence, but it was
14th January, that is the day of Makar Sankranti, the day of change —
change towards brightness. On that day, the Chairman’s Statement, that
is, the Statement of that ASEAN-India Summit mentions three things.
One, they say, and they are addressing India, that your “Look East’
Policy 1is welcome. Secondly, they say, “We acknowledge India’s
cultural and religious influence iIn Asia and other parts of the
world.” They have referred to this cultural and religious influence
along with the influence of Bollywood, our weightless goods. Then,
thirdly, they say, “We welcome India’s offer to institutionalise the
training course for diplomats from ASEAN countries.” We have initiated
that and we have said that we will establish a permanent institution

here for training diplomats for the
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entire region. So, India, a natural, historical hub of knowledge and
training, iIs again seeking to assume that role. Thereafter, the Fourth
East Asia Summit was held in Thailand and we again offered that this
University shall be an international university and it was decided
there that Nalanda University will be established in this country. In
this background, the present Bill is introduced and naturally, what
the preamble says is from these Summits’ statements. The preamble says
that we are establishing an international institute for pursuit of
intellectual, philosophical, historical and spiritual studies and for
matters connected therewith. Secondly, it mentions that we are doing
this to 1improve regional understanding and appreciation of one
another’s heritage and history — the second East Asia Summit — and,
thirdly, networking and collaboration between the proposed Nalanda
University and existing Centers of Excellence — the fourth East Asia
Summit - so that the participating countries can work together
symbolizing the spirituality that unites all mankind. This is what the
Summits said, and, this is what we have adopted as the Preamble,

naturally, and, now, this Bill has been introduced.

Sir, earlier, the Bihar Government had taken a welcome initiative
and had already established the University of Nalanda in 2007. As
several other good initiatives by the Bihar Government for
development, this initiative was naturally very good, and, now, that
University under this Bill is being incorporated under an Act of
Parliament. Sir, at this stage, | will not go into the sections of the

Bill. The objectives are those which have been mentioned earlier.

As | said, this shows that we are, again, going towards the idea of
this country being the hub of knowledge and learning, and, it is very
relevant in this 21st century where we are talking about the
establishment and existence of knowledge societies in which India has
a primacy in terms of its youth, its talent, its knowledge and in
terms of information, knowledge and wisdom. Information is relevant if
it is knowledge, and, knowledge is relevant if it is blessed with
wisdom, and, all these put together is one word in this country, which
is called, “Vidya’. Vidya is knowledge with wisdom, and, we say, 4
aﬁ?n qr: aﬁ%&aﬁl Earlier, it was wealth; yes, people came
here mainly for wealth; but people came here for knowledge. So, we
have that rare combination of wealth and wisdom, and, therefore, the

Universities in this country were sought after by the entire world.
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The history goes back to 3000 years. 800 years B.C., Takshila
University flourished. This university had 18 disciplines, from Combat
to Construction, from Ved to Vadan and, students from as far as

Mesopotamia, Parthia, Media came to this university to study.

Sir, we had university at Gunashila. Sir, Bihar had been the cradle
of the Indian civilization, of the Hindu civilization. AlIl this is in
Bihar. Gunashila, a Jain university in Bihar, was established 500
years B.C. It was a Jain university promoting mainly women’s
education, and, then, there was Kundinpur, again, of 500 B.C., and, it
was mainly for physical training. Then, Kanchi was there from 100 B.C.
to 1200 A.D., and, then, of course, Nalanda. Nalanda Tflourished
between 400 A.D. to 1200 A.D. This wuniversity had students and

teachers from all over the world. Hiuen
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Tsang was a student here who toured the entire world. Several other
Chinese were students here. There were 78 disciplines, as they say, 14
x%020, 64 0u»00, from Ayurveda to Dhanurveda, and, from Ved to Viman.
Unfortunately, anti-civilisation invaders came and all this was
destroyed. Now, we have this University.

Sir, 1 have two-three specific suggestions in so far as this
University is concerned. One is, the motto of this University should
be M Jed warl  afga M  is character and e is
conduct. So, the knowledge should be such which will guide both
character and conduct, and that should be the motto of this University
which is going to be an international University. Sir, an amendment is
coming from one of the respected Members of this House who says that
this concept of University should be abandoned. If it is to be really
an international University, it should be a University of learning.
So, it should be Vidyapeeth. He says adopt that word, bring it into
English and enrich that language. Secondly, Sir, what this University
should do — in fact, every educational institution should do - is
this. Why are we here? Why are we learning? The example of the Yale
University 1is, |1 think, worthy to be emulated. Sir, the Yale
University established a course. They call it direct studies. This
course was established after the Second World War and the reason was
to tell the present students the ingredients of the civilisation for
whose sake the War was fought. Why was the War fought? Not merely to
defeat Hitler, but to save a civilisation and the ingredients of that
civilization should be known. That is why the War was fought. That is
why we are here. Therefore, that course of direct studies was
established in the Yale University. 1 believe, this University should
also establish a course as to why should we read. To protect the
ingredients of a rich civilization which this entire region inherits
and which this entire region has a responsibility to transmit to the
rest of the world. Sir, if we do this and if we retain the high
standards of education in this University, maybe this can be a hub
like the South Asia University. Students not only from the Asian
region but from the entire world will come for knowledge and wisdom
which this country is destined to give to the world. Thank you, Sir.

DR. KARAN SINGH (NCT of Delhi): Mr. Deputy Chairman, Sir, 1 rise to
support the Bill. India, through the ages, has been the repository of
knowledge and wisdom, not only in philosophy and religious studies but

in many other fields, in medicine, in metallurgy, in architecture, in
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numerous Tields which are enumerated in our sacred texts. This
knowledge has spread throughout the length and breadth of India,
starting perhaps in the Himalayas. Kalidasa in his first sloka of the

Kumarasambhavam described the Himalayas as:

gcd =0 iR SadicAr
REIGEI A AR :
garaRt arafaet ey
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A great divine presence that has given us the stream of education
of various religions, of pluralistic tradition that is in India all
the way from the Himalayas down to Kerala and Kanyakumari. Sir, three
great religions had been born in India, in fact, four, Hinduism,
Jainism, Buddhism and later Sikhism. But the two religions that really
spread throughout south and south-east Asia were Hinduism and
Buddhism. 1 am sure many hon. Members have been to Angkor Wat. It was
built a thousand years ago at the same time as Rajaraja Chola was
building the great Brihadeeswara temple in Thanjavur. Simultaneously,
this great temple was being built in Cambodia. It is the largest place
of worship in the world which is one square kilometer. It is a marvel.
It started off as a Hindu temple, Vaishnav temple and Shaiva temple,

and then became a Buddhist temple, but without any destruction.

One of the unique features of our cultural efflorescence is that it
has never been through the force of arms. All our cultural spread was
entirely peaceful. That is why you will find that in the whole of
South- and South-East Asia, whether it is Burma or Thailand, Vietnam
or Cambodia, or all the way to Korea or China, through Tibet to
mainland China to Japan, all the developments that had taken place,
the deep impact of Indian culture there has been through the ages
entirely peaceful. This is perhaps unique in world history. This is
the culture that has never tried to use force to impose itself. It has
sent merchants; it has sent artisans; and it has sent architects. That
is why those cultures are still greatly treasured by those countries,
even though they may have become Buddhist countries, and there are

many Muslim countries.

In Indonesia, for example, there is Prambanan temple of Shiva,
Vishnu and Brahma. The Borobudur is the Bhadra Vihara, the great
vihara. Indonesia is a 95 per cent Muslim country.
But it treasures, respects and maintains all these great treasures.
The architecture, the philosophy and the literature of India have had
a tremendous impact upon South- and
South-East Asia.

Sir, the Ramayana story, for example, is told throughout Asia in
different versions. | have seen a Ramayana story being danced in
Indonesia. That 1is much better than our Ramaleelas here. The
Ramaleelas here have become gross, crude and noisy, whereas the way

they portrayed it in Indonesia was very graceful and all the actors
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were Muslims. In Thailand, it is so graceful. We have had this great

creative impact.

Today, we are discussing Nalanda. There were other great
universities like Vikramshila and Takshila. Nalanda was par excellence
the international symbol of India’s eminence in the field of
knowledge. Even, 1 believe, the Prophet of Islam, somebody can tell
me, said that from India he got the fragrance of wisdom. That is in
the West. But, iIn the East, there 1is this great residential
university. It was a marvel. It was an architectural marvel. Ten
thousand students would be living there in the university. There were
two thousand teachers from all over the world. And for eight hundred
years, this university became, we would say, the Harvard and the

Oxford put together of ancient times.
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It was such a great university. Many people used to come there.
Nagarjuna came there. Hiuen Tsang came there. Many great people came
here and received knowledge and went back. They also brought some
knowledge. Our concept has always been “t0 & 8gT : HTaar qJoq
x%0A%0Y0O:” 1t means let good knowledge, good thoughts come to us from

every side. That is what Nalanda stood for.

Nalanda is a great symbol. People from China, Japan, Mongolia,
Central Asia, Afghanistan, Bukhara, and Tibet used to come to study
here. Unfortunately, it was destroyed in one of the greatest
holocausts in human history. Bakhtiyar Khilji’s troops burnt Nalanda.
Ten thousand monks were either burnt alive or beheaded. And the
library of Nalanda, which was a greatest repository of wisdom ever,
burnt for six months. That’s one of very frightful episodes in our
history. But, none the less, it does not distract from the great
achievements of Nalanda. Therefore, Sir, it is a matter of great
satisfaction and 1 would like to congratulate the Government of India
for having taken this initiative now 800 years later. Nalanda existed,
first of all, for 800 years; then, it was destroyed after 800 years;
now, 800 years later, we are re-establishing another Nalanda. My
friend wondered why it wasn’t under the Education Ministry. The answer
is simple. It is a trans-national university and it is the External
Affairs Ministry that has to deal with the representatives of the
friendly Governments that are helping us — whether it is China or
Japan or Thailand or whatever. That is why, the university is there. 1
do not accept that all universities must necessarily be under one
super czar. After all, we are living in a pluralistic world. Many
technical universities are now developing. Therefore, there 1is no
necessity that they must all be under the same Ministry. In any case,
there is a great deal that can be said, but, my plea is, let this not
be just another university. Let it be a genuinely trans-national
university. Let the faculty come from these countries also. Let us re-
establish the links between India and South and South-East Asia that
were shattered by centuries of colonial rule. We can re-establish the
links, to some extent, through Pali, through Prakrit and through
English. English is a world language now. We must really see that the
architecture also reflects the ancient greatness. | went to Nalanda a
couple of years ago and 1 visited the Hiuen Tsang Memorial that has
been made. 1 must say, it is very beautiful. If we are able to build
up a university, not through the PWD architecture, with folded hands,

I may say, let us have some innovative architecture. If Indonesia can
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have innovative architecture, Hindu-based architecture or Buddhist-
based architecture, why can we not have? We must have something that
looks different, something that feels different and something that is
different. And, the structure, with the public private partnership
plus the trans-national dimension, 1is a very special structure.
Therefore, 1 submit that whoever is in charge of this university, the
whole team, has got to be very sensitive and very imaginative to try
and build something that is entirely new.

Sir, Asia is rising again after many centuries of servitude and 1
sincerely hope that
this new Nalanda will become a symbol of a resurgent Asia and, of

course, a resurgent
India.
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SHRI BALAVANT ALIAS BAL APTE: Sir, Cholas from Tamil Nadu went
beyond Indonesia and took the entire civilisation with them and that

too, peacefully and not militarily.
MR. DEPUTY CHAIRMAN: Now, Shri Pramod Kureel. ...(Interruptions)...

SHR1 PRAMOD KUREEL (Uttar Pradesh): Honourable Mr. Deputy Chairman,
Sir, 1 feel very privileged and honoured to be here making this my
maiden speech in this House and that too, on such a subject like
Nalanda University. 1 think, 1 cannot think of a better speech than

speaking on this subject.

Sir, Dr. Karan Singh, my senior colleague in this House, has spoken
very beautifully about history, art, culture and architecture of
Nalanda University as it existed hundreds of years back. He was
referring to Nalanda University and he was comparing it with Oxford,
Cambridge and Harvard of today. He said that Nalanda was Oxford or
Harvard of that time. I think, we should call it the other way round.
Oxford, Harvard and Cambridge are Nalanda of today. There is a lot
which has already been said by the earlier speakers, especially, Dr.
Karan Singhji, who is a very learned man, a man of high intellect. To
my mind, Nalanda is not just a University in the normal sense of the
word. To me, Nalanda encapsulates, epitomizes the universal values of
global peace, brotherhood, fraternity and equality. Nalanda is not
Jjust another University, and I won’t like to even compare it with
Harward or Oxford. Maybe, they have their own value in the given time,
in the present time. Nalanda was not just for imparting education to
students from the world over. Its role was more in terms of creating a
value system, and Dr. Karan Singhji just pointed out a few minutes
back that some miscreants, some people, they burnt it. The library of
that University kept burning for almost six months or more. 1 do not
want to go into the details as to who burnt it and why they burnt it.
There can be many interpretations, many view-points on the subject.
Whatever that may be, to my mind, the way again after hundreds of
years, thousands of years, this Nalanda University is again going to
become a reality, or, should 1 say, it is again going to rise like a
phoenix from the ashes. Literally and figuratively speaking, again, it
is going to rise like a phoenix. In that sense, | congratulate the
hon. Minister for introducing this Bill here in the Rajya Sabha. 1

thank her for the same.
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Besides that, 1 would like to make a few points, a few suggestions.
There are two aspects of the Nalanda University why it is famous the
world over even today. One was, of course, the subjects which were
taught there. It is very difficult to imagine that hundreds of years
back, thousands of years back, subjects like Astronomy, Literature,
Arts, Architecture, Management, perhaps, and what not, these were
taught in that University when the Universities like Oxford, Cambridge
and Harward were not even born. Almost the whole of the world was
living in dark ages, semi-civilized conditions. But here in India, in
Nalanda, in the present day Bihar, we saw this University which came
up, which attracted students from all over the world, specially, Asian
countries. 1 think, it is something that we should all be very proud

of, and in that sense, after
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hundreds of years, this University is again coming up. It should be a

matter of great pride for all of us.

As it was pointed out by Dr. Karan Singhji that this library was
burnt, yes, it was burnt. We all know it. All the knowledge of
hundreds of years perished in that fire. But my feeling is that one
can burn a book or a library, but one cannot burn, one cannot perish
the value system which has become a way of life for common masses.
That 1is why even though Nalanda University does not exist as it
existed 100 years back, the values it propounded, the value systems it
propounded, they still lay in our country, in our hearts, in our
minds, and these values and these value systems have, again, ensured
that the Nalanda University is coming up again after a gap of 100
years. It is a matter of great satisfaction for all of us.

Sir, | would like to make, here, a Tfew suggestions. My first
suggestion is that this Nalanda University, which is coming up again,
should be modeled in terms of both its academic curricula and its
architecture and should be based on the historic Nalanda City so that
the image of Nalanda University could still be seen by us. The new
building or the new campus should take into consideration the
architecture of old Nalanda City or old Nalanda University. We do not
say that the Nalanda University is being created. Instead, we should
say that it is being recreated. So, it should be a continuation of the
same values, same architecture, same planning and same thought which
existed in yester years and which is again coming up today.

Secondly, today, we are seeing that the students, especially from
India, existed in yester years; they take great pride in going to
Oxford or Cambridge. We proudly call them, when they come back,
“Oxford Returned’, Howard Returned” or “Cambridge Returned’. 1 think
there was a time, hundreds of years back, when students from all over
the world used to claim that they are “Nalanda Returned”’ and they used
to take pride in that. Today, a lot of our talent is going to other
countries. First, they go there for studies. Then, they stay there.
They do not come back. It is causing “brain drain’ as it is called. I
think, with the coming up of this Nalanda University, in a few years”’
time, we can convert this “brain drain” into “brain gain’. The
students from other countries will take pride in coming to India to
study in the Nalanda University, and this will not only stop “brain

drain” but will also enrich our society, our country further where you
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can stop the “brain drain” and we can call students from other

countries to come and study here, and continue their work.

Thirdly, in the proposed Nalanda University, — this is my humble
submission and suggestion — the Buddhist vreligion, Buddhist
philosophy, Buddhist art, Buddhist architecture and Buddhist value
system should be the focus of academic curricula. Since we are saying
that it is coming up again after a gap of hundreds of years, there
should be a continuity of those values. It should not seem as if only
for namesake you are repeating the name “Nalanda” and the course
content, and that the academic curricula should be entirely different
from the earlier one. Instead, there should be continuity in terms of

courses to be offered and the central theme of
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that University in terms of academic curricula should be Buddhist

religion, Buddhist philosophy etcetera, etcetera.

As you know, Sir, in every university, there is a tradition, there
is a system of establishing Chairs in the name of eminent
personalities. My suggestion is that in this University also Chairs
should be established in the name of Dr. Ambedkar, Ashoka the Great,
King Kanishka, Sariputta Moggalayan, Rahul Sankratyayan, Bhadant Anand
Kosalyayan, etc., who were great exponents of Buddhism and who devoted
their lives for the spread of Buddhism as a religion, not only just in
India but also all over the world, and preservation and promotion of
Buddhist arts, culture and literature.

At the same time, when this University Campus comes up, various
buildings like libraries, academic sections, hostels and gardens
should be named after eminent personalities as it is a general
tradition everywhere. Dr. Karan Singh has just referred to the Huen
Tsang memorial at Nalanda. My suggestion is that important buildings
in this Nalanda University should be named after important Buddhist
personalities, both national and international, who were connected
with this University in old times. Personalities like Fa Hien, Huen
Tsang, Bodhi Dharma and many others were associated with this Nalanda
University one way or the other. In their lives, they came to Nalanda,
lived there, studied there, went back and spread Buddhist religion all
over Asia. So, their contribution, especially, Fa Hien and Huen Tsang,
is very important and, 1 think, we can only pay back a little bit for
the enormous work that they have done for the cause of Buddhism and
the spread of Buddhism by naming a few buildings and structures in
this University after them.

Another thing which comes to my mind is this. 1 have read in the
newspaper reports that His Holiness Dalai Lama’s name is not there in
the panel. But somehow his name 1is missing from this University’s
panel. 1 can understand that the Government might have some problem
because of certain reasons, because of certain neighbouring countries.
But my humble suggestion is that His Holiness Dalai Lama should not be
seen just as a head of Tibetan Government in exile or just as a
religious leader. More importantly, he is a moral authority. He is not
just a religious leader. He is a moral authority which is accepted and
revered all over the world. My feeling is that he should be there as
an important Member in the Governing Body. 1 hope that the Minister
will try to see to it that His Holiness name is included in the list
of Members of Governing Body of this University.
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There is already a provision in this Bill — it is a very good
provision — that learned persons, who are exponents of Buddhism,
religion, art, culture and architecture, from all over the world will
be invited as guest teachers and professors. | think, it is a very
good idea. The Nalanda University should truly be a global university
and 1 welcome this step. Sir, again, | am taking a cue from Dr. Karan
Singh’s speech. He was referring to the architecture of the Nalanda

University. Somehow, 1 am also an architect by profession. 1 was
practising earlier as an architect, but now | am in Rajya
Sabha. So architecture for me 1is a special thing.
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12.00 NooN

Dr. Karan Singhji rightly said that such a prestigious, global,
important University should not be handed over to an agency like the
PWD or anything like that. My suggestion is that there should be an
international design competition for designing the campus of this
University. Architects, from all over the world, should be invited and
they should be given a chance to contribute their intellectual and
design input for the designing of this University. This is also a very
important aspect because when we talk of education, 1 think and 1 know
from my experience, architecture of a university greatly affects the
learning environment. So, the proposed building, my humble suggestion
is, should not be just a steel and glass box that we see everywhere
today. The architecture of this University should be based on old
Buddhist architecture. This is my humble suggestion. Sir, as you know,
Buddhism in this country, is followed by everybody, all sections of
the society. But, especially the SCs, STs and OBCs of this country,
have a special place for Buddhism in their hearts. They may not be
practising Buddhism; they may not be having the label of Buddhists,
but Buddhism, as a religion, as a value system, has a special place in
their hearts. My humble suggestion is, the reservation quota for SCs,
STs and OBCs, both in faculty and for students should be ensured as
per the policy of the Government of India. Why I am saying this thing
is, of late, there have been some instances when the Government or the
Ministry arbitrarily put a tag of “Centre of Excellence’ on a
particular university, and from that university the reservation quota
for SCs, STs and OBCs is totally scrapped. 1 hope the reservation
quota for SCs, STs and OBCs, both in the faculty as well as for
students, will be ensured and it will not be scrapped in the name of

“Centre of Excellence” from this great University.

Sir, the Nalanda University is going to be funded by the Central
Government with a budget of around Rs. 1,000 crores. 1 think many
other countries are also contributing in this budget. But 1 would like
to make one suggestion. As this University is going to be funded by
the Government of India and some other countries, there should be a
provision — I am just giving an idea for the Minister to work out or
the people connected with it to work out — that contribution from
everybody, right from the common man to the richest man on the earth,

should be welcomed for the construction, management and maintenance of
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this University. Why 1 am saying this is, this University is not an
ordinary University. It is not just a historic University. It has a
very important place. It is coming up for people all over the world.
Everybody, all the citizens, the global citizens, should be made to
involve through their monetary contribution, whatever little it may
be. Maybe, the Government can put a cap, the minimum and the maximum
limit. But there should be a provision that everybody, all the
citizens of the world, from every country in the world, should be in a
position to contribute a little bit from their pockets for the
construction and management of this University. 1 think that will make
them a real participant and shareholder in the value system, which the
Nalanda University is going to re-create. Then, this University,

we
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can say, can be a project of the global citizen, by the global citizen
and for the global citizen. In my view, that would epitomize the

spirit of the historic Nalanda University, which is going to come up.

Finally, Sir, 1 congratulate the Minister for bringing this Bill in
this august House. | hope that very soon, the Nalanda University will
become a reality, will attract students from all over the world, and
will regain its glory that existed hundreds of years back. And 1 hope
that the spirit of historic Nalanda will continue to flow in through
this present day Nalanda. | can assure the hon. Minister that when
this Bill comes for voting, you will get the loudest “Ayes” from our
side. And, 1 thank you, hon. Deputy Chairman, Sir, for giving me this
opportunity.

MR. DEPUTY CHAIRMAN: Hon. Members, now that we are having the
Private
Members” Business today, and we have to take it up at 2 o> clock, we
will have to skip the
lunch hour. There are still 14 Members to speak on this. So, | would
request the hon. Members, while speaking, to look towards the two
boards, that have been put up, for the time left for Members and their
respective parties. Kindly cooperate with the Chair. Now, Shri Sitaram
Yechury.

SHRI SITARAM YECHURY (West Bengal): Sir, 1 am rising in support of
this Bill, and fortunately, 1 am in such a position where | cannot see
either of the boards, unless 1 develop a pain in my neck turning
towards this side and that side. And, you do not have one put up on

your side. So, I kindly seek your indulgence.

Sir, | am rising in support of this Bill. I am also very excited at
the prospects of the establishment of such a University which is an
international project, a project of 16 countries jointly to establish
this University with a very eminent team of international thinkers,
philosophers, Nobel Laureates, etc. | am excited at the prospects of
this University being established, not in terms of settling scores of
the past in history, but in terms of trying to revive the glory that
once was of Nalanda, which is very important — 1 would want it to be
revived — and not in terms of saying that so and so did such and such
wrongs, and therefore, 1 am doing this to correct the wrongs of

history. 1 think 1 am excited at the prospects for the future; 1 am
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excited at the prospects of what we have contributed in the past,
which needs to be carried forward for the future. Dr. Saheb has very
correctly said about Bakhtiyar Khilji’s troops and the vandalism they
did at Nalanda. This is the history, Sir. The barbaric nomads and
tribes called Huns destroyed the mighty Roman Empire. But these wrongs
of history are not the ones to be corrected by establishing a
University, or, for that matter, a question that plagues all of us is
that after the 7th century A.D., is Buddhism thriving outside the
borders of India. Why is it that inside the borders of India you find
Buddhist culture only in caves, where people were ostracized from the
society? Why is all their art and literature underground in caves?
These are issues of history. That is not the project of this
University. The project of this University, Sir, from what 1 can

conceive of it,
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and 1 want this to be considered seriously, is what Nehru says in
“Discovery of India”’ on the eve of Independence. How does he describe
India? Jawaharlal Nehru invokes the very evocative example of the
palimpsest. Now, what is the palimpsest? In ancient times, before the
discovery or invention of paper, the palimpsest was either a tablet of
stone or a tablet of wood on which every victor would erase the past
history and write his own version of history. But then, as Nehru says
in the Discovery of India, “India is an ancient palimpsest on which
layer upon layer of thought and reverie had been inscribed, and yet,
no succeeding layer had completely hidden or erased what had been

written previously”.

Sir, we are the churning crucible of human civilization, and that
is what these lands represented. Various tendencies have come; we have
assimilated various tendencies and on that basis, we have advanced.
And today, the BBC describes, in its Epic History series, India as the
only continuing civilization in the history of human civilization
anywhere in the world. Dr. Karan Singh referred to Raja Raja Cholan’s
Thanjavur temple built in 1002 B.C.; in 2010, every morning, at the
stroke of dawn, it opens with the same shlokas that have been read out
for over 1008 years. You have that continuity and you have the change.
Nalanda represented that; it represented for a millennium, for 800
years or more, from the 6th century B.C. to the 6th century A.D., the
repository of world’s knowledge where the advent of ideas was
continuously taking place. If you go by the accounts of Huen Tsang, it
was not only a temple of knowledge, but a temple of the highest
pinnacle of tolerance, and religious tolerance at that, which is
something that we have to imbibe today. So, today, in restarting the
Nalanda University, we should look into the future. And, Sir, this is
where the issue of tolerance is absolutely important. It is not to
reclaim that glory — of course, it is the glory; Angkor Vat is a
glorious example. But the question is, those glories came on the basis
of a knowledge. We had the discovery of the zero during this period.
This millennium was the period of maximum scientific advance. It is a
different story, why it stopped after the 7th century A.D.; why did we
not advance and why did the centre of knowledge move to the West?
These are issues of intolerance; we will have to make sure that they
do not interfere in the work of the university. There is a fascinating
book written by a French intellectual Charles Seife, called, The
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Biography of a Dangerous ldea. And that dangerous idea was the zero,
which the Arabs took from us, and the world came to know of them as
the Arab numericals but, to be fair, the Arabs always gave us the
credit for having discovered it. Now, why was it dangerous? Can you
conceive, Sir, today, of nothingness? It was impossible in human
civilization at that point of time to say, there can also be a
possibility that nothing exists. And what was the counterpart? A zero
cannot be conceived even today in mathematics, without having the
conception of the infinite. Infinity and zero go together, as
dialectics will tell you, the unity of the opposites. And that is the
reality! And such discoveries that were made from a base like Nalanda
is the basis on which we have to advance to the future civilization.
So, my request would be, let us not reduce this university to settle

scores of history. Let us not reduce this
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university to restore the so-called glory of the past; let us build
the glory of the future. It is the building of the glory of the future
that Nalanda must actually represent. |1 think, this is where it
becomes very important for us here to talk of that future. It is
ironic — I don’t want to mention it — but Bakhtiar Khilji was the one
who destroyed it. The current Chief Minister of Bihar was born in
Bakhtiarpur. He 1is the one who 1is moving the legislation for the
resurrection of this university. So, history has its own ways. So, let
us not try to settle historical scores; but, when it
comes down to research, 1 think, that is where some fine-tuning needs
to be done with this
Bill because we are talking in terms of establishing by law of the
Indian Parliament what is stated as a university that is “a non-State,

non-profit, secular and self-governing international institution’.

With the sovereign law of India establishing such a university, it
also goes on to say, “we have to have further agreements with all
these countries on how this university is run’. These are all the fine
print which we can go into. But, the conception and the perception of
the university is what actually concerns us today. | think, we have
come to a stage in India where this churning crucible which is called
the Indian civilization has a variety and divergence that is unknown
and unconceivable anywhere in the world from the Kashmiriyat to the
Dravidian civilization, from the pari mahal, which was once in Dr.
Karan Singh’s kingdom where Dara Shikoh wrote that famous treaty
called majma-ul-Bahrain, where he was talking of the synthesis of
Sufism and Upanishads, mingling of the two oceans. The brink at which
we are today-we were, Sir, and we still are-at advancing human
thought, human civilization to higher levels. Such is the levels to
which, 1 think, this university will have to aim. As Marx said once,
Sir, before the evolution of capitalism, all ideological differences
were settled in this sphere of religion. Religion was the theatre. And
that is why when zero was invented, the complimentarily of the
infinite came up. What is the symbolism that emerged from this
civilization? If you have the cosmic dance of Shiva in the Tandav,
which the Tao of Physics inscribes it at the CERN Laboratory in
Switzerland today where the Hadron collider is actually trying to find

out what has happened at the first collision in the cosmic space, when
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the zero was created. At that laboratory, you have the Tao of Physics
quoting the cosmic dance of Shiva’s Tandav. How do you portray Shiva’s
Tandav today? You always portray Shiva’s Tandav only in a circle which
represents the zero—the infinite of the Tandav and the zero of the
material world cannot be separated. It is this unity of opposites that
dialectical materialism tells us, Sir, which generates the adventure
of ideas. It is towards this adventure of ideas that we will have to

move.

Therefore, | think, in the final analysis, we must remember, Sir,
that we are moving into a higher plane of human intellect and
civilization. Remember the final paragraph of Swami Vivekananda’s
declaration at Chicago. ...(Interruptions)... He says, ‘I take pity
from the bottom of my heart on those who believe in the destruction of

someone else’s religion for the purpose of
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his own religion. In the final analysis it shall be inscribed on the
banner of every religion assimilation not destruction.” 1 am quoting
from my memory; there may be small mistakes of comma or full stop.
That is the philosophy with which we have advanced and come to this
stage. Therefore, what is required in the final analysis is that you
have to get back to the creation of this university-l again go back to
Nehru; in the first few days after Independence when he was delivering
the convocation address of the Allahabad University. This is what he
says about a university, Sir: “A university stands for humanism, for
tolerance, for reason, for the adventure of ideas and for the search
of truth. It stands for the onward march of human race towards even
higher objectives. If the university discharges its duties adequately,
then it is well with the people and the nation.” This Nalanda
University will have to fulfil these objectives. 1 would want this
august House, through the adoption of this Bill, to set up the
mechanism internationally where these objectives can be achieved, and,
I think, under the leadership of Dr. Amartya Sen, there is a very
eminent group that has been working out on the dynamics of this. While
1 fully agree with Dr. Saheb, this is the final point, Sir, about the
architecture of the building, 1 would like the entire House to join us
in trying to build the intellectual architecture for this University.
The intellectual architecture, in the final analysis, is the most
important thing. With that objective, 1| rise to support this
endeavour, and, 1 think, this is a very exciting endeavour that will

take India into higher planes of civilization. Thank you, Sir.

MR. DEPUTY CHAIRMAN: The debate was of such a high standard that 1
forgot to see my watch. Now, Shri N.K. Singh.

SHRI N.K. SINGH (Bihar): Mr. Deputy Chairman, Sir, 1 am privileged
to speak on this important Bill which not only celebrates, perhaps,
one of the most glorious periods of Indian history but also represents
in some ways what previous speakers have said a beacon of hope, and

what India can really offer to the world.

I am particularly privileged, Sir, also for two reasons. First,
belonging to Bihar and having studied in Patna, remember the numerous
occasions when Rajgir, one of the favourite picnic spots, was roaming
around the hills of Rajgir, built from the quartz rock, much older

than the formation of the Himalayas, and being overawed by the names
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of Jarasandh, Bimbisar and Ajat Shatru, the son of Bimbisar, who
established Pataliputra in the 5th century B.C., one could not but see
the sad ruins of glorious Nalanda quite proximate to the sites of the
hills of Rajgir. 1 had wondered at that time whether ever a day would
come when we would be able to recreate, in some form or the other, and
innovatively so, another university in its proximate surroundings to
represent the ruins of Nalanda. That day, Sir, fortunately has
arrived. That day is today. That day, Sir, is embodied in this

legislation, which is before us.

Second, Sir, having been privileged to be a member of the Mentor
Group and a member of the Transitional Governing Body of the proposed
Nalanda University, | have been privileged to be
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associated with the design, with the conception, the architecture and
the sort of the vision which has been expressed by many of the

previous speakers so eloquently, Sir.

One does not have to be a linguist or a historian to know that
Nalanda which really means Lotus, representing knowledge and to Give
Knowledge in Perpetuity, a seat of ancient learning, established in
the time of Kumara Gupta in 427 AD and continued to be there till its
destruction after the fall of the Palas in West Bengal, around the
twelfth century. For those 700-800 years, with 10,000 residential
students, 2,000 teachers and practicing Buddhism, not in the narrow
confines of Buddhism, not in its religious context, but in the broader
context in the pursuit of astronomy, of physics, of medicines and of
mathematics. That is the broader context in which a Buddhist
University established at the time of the Gupta empire really managed
to be the seat of intellectual power. Sir, I, therefore, view today
that this initiative has four important attributes. First of all, it
is a high point of catalytic effort, and can become an “lcon of Asian
renaissance’. Many have increasingly described the 21st Century to be
an Asian century. 1 cannot forget what Prof. Amartya Sen continued to
remind the Mentor Group that almost during the period, if not the very
week, when Oxford was being inaugurated, Nalanda was being destroyed.
And, while Oxford does not represent, perhaps, Europe’s oldest
university, the older versions being Padua, Bologna and Paris, which
for 150 years co-existed with Nalanda, the fact remains that the
inauguration of Oxford and the destruction of Nalanda more or less
during a synchronized period did represent 1in some sense the
transition of intellectual power and knowledge from Asia to Europe.
And whether the revival and the Asian renaissance represents not
merely the economic prowers with which we want to reposition Asia,
improve our life quality but in some way regain the intellectual and
knowledge leadership which Asia had forgone 800 years ago. Therefore,
this effort of Nalanda as is being described by many scholars, Sir, an
icon of Asian renaissance. Second, Sir, we all know that the old
Nalanda University was the confluence of East Asia and South Asia. It
represented, therefore, the cross civilization influences between
these two important strands. In some way, therefore, we would want to

see whether Nalanda would try to seek these commonalities which
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existed at the time of the old Nalanda as confluence between East Asia
and South Asia. Third, Sir, whether it could be trend setter for the
power of soft diplomacy and whether, in some way, the old Nalanda
University could look towards not only a pan Asia but looking to the
Asia and the Pacific. There are two important attributes to this.
First of all, Sir, we know that in the Chinese literature, tianxia,
which represents (AlIl Under Heaven), a formal tribute system, as
indeed under the Indian who describe the world to mandala and viewing
it in different forms, transcending territory. And, whether,
therefore, the differences in territory, factors of sovereignty could,
in some way, be transcended by the power which is some way this kind
of effort which existed in Nalanda long time ago could hope to
recreate and could make advances in overcoming geo-political
differences, differences in territories by the power or what culture
and education can live together. Finally, in terms of its broader

purposes with the
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institutional mechanisms like the East Asia Summit and other kinds of
efforts which are being made can in some way bring together and strike
at the broader commonalities of Asia, Asian values and what can strike
between beyond Asia, into the Asia Pacific region as a whole. 1 would
not like to go into the main features of this Bill. They have been
described exceedingly well by some of the previous speakers but to
emphasize two important actions. First, its secular character and it
is part of the important objective of the Bill, one of the important
objectives is to understand Buddha’s teachings in the contemporary
context without excluding any other thought and practices from any
other part of the world. This was an important objective of the old
Nalanda University. This remains an important objective of the new
Nalanda University. And, indeed, in one of the schools of the Nalanda
University the Buddhist studies, philosophy and the comparative
religions seek to bring about and strike this kind of a commonality. |
will not go into the funding of it. 1 am conscious of the constraints
of time but I cannot end my short intervention today except to quote,
somewhat, with your permission, Sir, one little passage from the book
Amartya Sen, the mentor of this group, who talks about India and China
in the context of Nalanda. 1 seek your permission to quote that when
Xuanzang, who has been referred to by the previous speaker, was just
leaving Nalanda at that time where he lived for sixteen years and he
was being implored by the monks of Nalanda to stay. This is what
Xuanzang had to reply. When he was asked why he was leaving, he
replied in a rhetorical way that Buddha established his doctrine so
that it might be differed to all lands. Then he asked the monks, “Who
would wish to enjoy it alone and to forget those who are not yet
enlightened.” 1 think, with these words, Xuanzang took leave of the
monks of Nalanda and he left. Let me end on an optimistic note, Sir,
to say that let us hope and pray that new Nalanda University would be

this Voice of an Enlightened Asia. Thank you.

DR. JANARDHAN WAGHMARE (Maharashtra): Sir, 1 rise to support the
Bill. The revival of the ancient Nalanda University is a great event
in the history of Indian education and culture. Like a phoenix it is
rising from its ruins and ashes. The ancient Indian universities like

Nalanda, Taxshila, Vikramshila were great centres of learning. The
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ancient Nalanda University was a suil generis university in many
respects. It had grandeur and glory of its own. Its sprawling campus
with parks, lakes, gardens, lawns, temples and buildings was most
attractive. Light of knowledge spread from here across many Asian
countries. Its magnificent nine-storied library building was a huge
nest for scholars. Ten thousand students were taking education there,
and 2000 teachers were engaged in teaching and research. On the Campus
of this ancient Indian university students, scholars and teachers were
engaged in “learning how to live together’ as brothers and friends.
Nalanda University’s character was secular, students of lower castes
were in majority. Here science and spirituality were kith and Kin.
Nalanda even today evokes peace, pride and passion for knowledge in

our minds. Apart from India, students from China, Japan,
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Korea, Tibet, Greece, Russia, Turkey came to Nalanda in pursuit of
knowledge. Nalanda was in existence for six centuries. It was
destroyed in 1193 in a war. The Nalanda of yore is being revived after
eight hundred years. It will spring up from the same ancient sites in
Bihar. The new Nalanda will be a confluence of cultures and
civilizations, tradition and modernity, science and spirituality,
knowledge and wisdom, East and West. Today the world is caught in
violence, hatred, terrorism, communalism etc. There is a clash of
civilizations across the world today. The Nalanda University will
promote culture of peace. The Nalanda University is going to be a
university of national importance. It will however be developed as a
world class university vying with Oxford, Cambridge and Harvard. It
will be associated with these and other world class universities in
the world. Sir, here at Nalanda students will acquire and attain
Pragnya (intellect), Karuna (compassion) and Shila (character), the
three attributes which were given upmost importance by Lord Budha.
Here students will not lose learning in information, knowledge in
learning and wisdom in knowledge. The Nalanda University will stand -
to use Pandit Jawaharlal Nehru’s words — for humanism, for tolerance,
for reason, for adventure of ideas and for the search of truth. It
will illuminate the mind of human race and lead India to enlightenment
and towards a humane society. It will lead us to the world where the
minds are free and without fear and where the heads are held high. It
will cherish Rabindranath Tagore’s dream of freedom. It will be
another Vishwabharati. Knowledge alone can liberate humanity from all
shackles. “Sa Vidya Vimuktaye’. True learning is that which liberates.
True education is that which emancipates. Sir, the jurisdiction of the
Nalanda University shall be the whole of India with its centres within
and outside the country, especially in South Asian countries. Nehru
had a dream of Asian Renaissance. The Gangotri of the Asian
Renaissance will start from the Nalanda University and flow across the
world singing the hymns from the Dhampada and the Upanishads. There
will be centres of the Nalanda University in different parts of India.
Let us establish one such centre in the vicinity of Ellora Caves in
Maharashtra where Buddhism was revived by Dr. Babasaheb Ambedkar and
his followers. Universities are local, provincial, national and

international. But, the Nalanda University will be a universal
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university. Its catchment area will be the whole of the universe and
the whole of the cosmos. The University is going to be a great centre
of learning. | would like to suggest one thing. Let us add one more
objective to the objectives i.e., to teach and promote Pali, Prakrit,

Sanskrit language and literature.

I congratulate the hon. Minister for introducing this Bill. The
Bill is nicely drafted with all the provisions. But, there are certain
things which are Jlacking. 1 would suggest that there should be
Students” Service Centre under the guidance and supervision of
Student’s Director. The University should also have the Board of Games
and Sports under the guidance and supervision of Director of Games and
Sports. There should be a regular Tribunal in the University campus
for redressal of grievances of teachers, students and employees of the

University.
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The University shall function under a PPP mode. This is the second
International University that India would be having after the South

Asian University.

The Nalanda University should promote inter-disciplinary studies
and research. The School of Languages and Literature should promote
Pali, Sanskrit and literature. Courses of comparative literature will
be very useful, indeed. This is my suggestion. This University is
going to have a secular character. One of the objectives of education
defined by the International Commission on Education is, “Learning how
to live together.” The Nalanda University is expected to fulfil that
objective. It will build bridges over religions, cultures,
civilization, nationalities and ethnicities. Let it be a Tfuture-

oriented university. Thank you.

SHR1 BAISHNAB PARIDA (Orissa): Sir, it is my privilege to speak on
behalf of my party and congratulate the hon. Minister for piloting
this Bill which is going to revive the glorious traditions, wisdom,
knowledge which India has contributed to the world. Sir, Nalanda was a
centre of knowledge, research, philosophy, literature, architecture
and many other things. Buddhism has given to this world, during those
ancient days, its word outlook, a social outlook. It has shown how to
see this world, how this world was formed, who created it, even about
creation of the God and about the society — whether this society
should be divided into castes, should there be discrimination and
should there be division among the human beings. It was a great
challenge that Buddhism had posed to the then thinking of our Indian
society. It is a challenge and it has established a new order, a
casteless society which the great Buddha has given not only to the
Indian people but the entire world. He was the light of Asia and
Nalanda represented and adorned that great tradition and wisdom of our
history. Some of our friends are talking about how it was destroyed.
There should not be an attempt to score points on the issue of
destruction of Nalanda, destruction of a great religion, which was so
noble, so high and unthinkable in the world at that time. In Buddhism,
there were different schools of thoughts. There were debates in
Nalanda in this regard. The Hinyana, the Mahayana, the tantra, all
these things were discussed and researched. Because of the religious

tolerance, these things were discussed in a scientific way, without

43



harming anybody’s sentiments. We are thinking of re-establishing that
great university, the great centre of knowledge, the great centre of
tolerance, a great centre of peaceful message i.e., the message of
ahimsa. The message of ahimsa was propagated by this university. A
large number of scholars, from different far off countries, got
attracted to this great university. Those scholars lived here for a
long time. After that, they again went back to their respective
countries and preached that religion there. ...(Time-bellrings)... We
must know, through our studies, why such a great university was
destroyed. And, by that, we will learn that by destroying this great
university, by destroying this great source of knowledge, you can’t
change the history, which is etched in the minds of the knowledgeable
people, in the minds of researchers, in the minds of the historians,

in the minds of scholars.
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Nobody can stop that. It is a lesson to the intolerant world,
intolerant people that by intolerance you can’t destroy the knowledge.
Hitler could not do it; others could not do it. Many of our friends
may not know that the great novelist, Tolstoy, had written his thesis
on Buddhism. He held Buddhism very high in his world outlook, in his
literary activities, and, through war and peace, he taught the world
that non-violence and tolerance are the only ways for humanity to

survive. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please conclude; please conclude.
...(Interruptions)...

SHR1 BAISHNAB PARIDA: The Buddhism taught us all this. The Buddhism
is still relevant today. My friend, Shri Pramod Kureel, was saying
that the Buddhism is very dear to the dalits, the backwards and other
sections of the people. Why? Because it was revived by the Baba
Ambedkar. It was also revived by Gandhiji, and practised it throughout

his life. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please conclude. ...(Interruptions)...
SHR1 BAISHNAB PARIDA: So, 1 congratulate the Government for

bringing forward this Bill. My friends did not mention that the
original idea of reviving this University came from Patna. Shri Nitish
Kumar is, perhaps, one of the promoters of this idea of re-
establishing the Nalanda University. 1 also congratulate him, Sir.
Then, Sir, one provision is there.

MR. DEPUTY CHAIRMAN: No, no, don’t go to the provision now, because
there is no time.

SHR1 BAISHNAB PARIDA: Sir, this is my last point.

MR. DEPUTY CHAIRMAN: You have taken double the time allotted to
you.

SHR1 BAISHNAB PARIDA: Sir, one provision is there that it will have
its centers inside India and outside India. Pushpagiri which was
mentioned by Huen Sang was in Orissa. ...(Interruptions)... Since it
has been discovered now, so, | request the Government to have a campus
in Pushpagiri. Thank you, Sir.
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EDT Fd ge  dur e AR e der @n e
Wd  ge , Ao HUA  w@  FATAG R g OS §gd  -9gd
T gaTg |

SHR1 H.K. DUA (Nominated): Thank you, Mr. Deputy Chairman, Tfor
giving me the chance to speak on, what is certainly, a very important
Bill. 1 find from the proceedings in the House so far that everybody
is supporting the measure. | hope, the Government brings more such

measures which draw a lot of support from the entire House.

Sir, we have been talking of the irrelevance of borders, but that
was, for quite some time, particularly for borders only on the West to
become irrelevant. Lately, we have been laying some emphasis on giving
an eastward look to our Foreign Policy. 1 see this measure not only as
a part of the universal message which a university can spread, but
also as a part of India’s eastward look policy. There is so much scope
for looking towards our neighbours in the east. If setting up a
university makes the borders soft on each side, opens up the mind,
gives more attention to countries in South-East Asia, and they look
towards us, it would be a helpful input in our foreign policy. But, I
do not see this only in the context of South-East Asia or in the
context of Asian renaissance, as Mr. N.K. Singh said — 1 am glad he
was there on the Mentor Group; so, this House gets associated with the

setting up of this University by his being on the Mentor Group —
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but I thought the University’s concept should be more universal, after
it has consolidated its work in Asia. It should be a world university,
and of that standard. It will teach the subjects which are listed in
the Bill on page 20, namely, Buddhist studies, philosophy and
comparative religions, historical studies, international relations and
peace studies, language and literature, ecology and environmental
studies and other schools as may be prescribed. 1 am glad the Mentor
Group and the Board are keeping this flexibility. | am particularly
happy about the modern subjects, like international relations and
peace studies, business management in relation to public policy, an
area which is much required at times when there is so much tension in
the world between nations, in different regions. 1 do not see any
particular region which is at peace with itself. And if new ideas come
from this University, it would be a contribution to the world, — the
world of ideas. It should not be exclusively the University which
teaches only Humanities, Arts and Literature or historical studies. 1
would like the University to look deep into the 2l1st Century and see
what would be the needs of the 21st Century. Institutions or Schools
which may be set up — | am sure the Mentor Group will give attention
to i1t; then the new governing Board will give attention to it — should
not spurn subjects related to science and technology. The world is not
that exclusive. There is not going to be two cultures again — the
Culture of Humanities and the Culture of Science. A vast number of
scientific developments are taking place in different areas which have
direct impact on human welfare. There are other subjects which can
lead to human destruction. But let this University pick up those ideas
of science and technology which have direct impact on human ideas and
future development of mankind. 1 think the University will take into
account those subjects. | don’t think that the University will have
funding problem to set up more Schools. There is no problem of land —
446 acres of land is enough. The House should be thankful to Bihar
Government for letting this land for the University despite the land
acquisition controversy. Sir, the Nalanda spirit should be looking
into the 21st Century needs not only of India, not only of South East
Asia, but also, as Mr. N.K. Singh said, of wider global confluence of
ideas and of minds. This kind of place it should be. Much will depend
on what kind of minds you attract in the beginning itself. The Mentor

Group has been very ably represented and chaired by none else than Dr.
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Amartya Sen, and other scholars from the South-East Asia. The faculty
should be very selectively chosen. Unless the faculty is top-class,
the University will not grow. 1 like that there should be an
international competition for a good design and 1 am sure that the
best of the design will be chosen. But it is not just about building,
it is about what kind of faculty you are going to appoint. | have a
feeling that this University should provide not just the degrees, but
to make it a place of confluence of ideas there has to be exchange of
ideas. In fact, scholars of eminence from all over the world should be
invited. They should be resident scholars. Let the University finance
their stay; let them discuss their ideas in the coffee house, and 1 am
sure you will provide some good coffee houses also. Let exchange of
ideas take place and out of which some four or five good ideas may
come. If this exchange of 1ideas takes place on a positive
track, I am sure it will work. On the Governing Board 1 find, frankly

speaking, that there is over-
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1.00 P.M.

representation of Secretaries of the Government of India. I think the
Secretary, Ministry of External Affairs should be there and rightly so
unlike a suggestion was made that it should be made part of the HRD
Ministry. | think the Ministry of External Affairs has the right to
manage it because there is an international message attached to it of
public diplomacy which 1is very important. But why so many other
Secretaries? The best thing is to look for the top academicians
anywhere in the world to give shape to the University. It is like a
child which has to be nurtured. If it is nurtured on proper lines, 1
think it will be an advantage for the country and the people and it

should be advantageous for the world also.

SHR1 BHARATKUMAR RAUT (Maharashtra): Sir, 1 feel proud, privileged
and fortunate

to be a part of the process in this House in which history is

awakening after 1200 years. The
re-inception of Nalanda is a historic moment in this world. I am also
proud that this House

today has shown how in-depth and serious discussion it can indulge
into. Those who only say that House iIs an akhada for mara-mari, they
should see that this House can also become serious and impart some

good information and thoughts when it comes to the real test.

Sir, right in the beginning, | would say that 1| have introduced
couple of amendments. I would first talk about them and then, 1 would
talk about the rest of the Bill. Sir, | would suggest that this
University should be called “Nalanda Vidyapeeth”’. | am not against the
word “University’ per se. | am not against the English language. But,
when we are trying to show India as a soft power, here, we should also
preserve its history. “Vidyapeeth” is a seat of learning. It has a
place in Indian philosophy. Hiuen Tsang, in his travelogue, has
mentioned Nalanda as Vidyapeeth. University is a western concept. I am
not against it. University is a concept, but when you have to preserve
the eastern side, | think, this should be called “Nalanda Vidyapeeth”.
The Act may be called anything, but the university should be called
“Nalanda Vidyapeeth”.

Having said this, | would like to make a couple of suggestions in
this Bill. The Bill is very comprehensive, but, still, 1 think it

needs to give a re-look to some provisions. | will go through some
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clauses. Clause 7 mentions that how the Governing Board will function.
As Mr. H.K. Dua just now mentioned, there is too much presence of
bureaucracy in this Bill. Why do you need bureaucrats in this area of
academics? Here, | would like to make one suggestion. Clause 7(d) says
that a Member, not below the rank of Secretary in the Ministry of
External Affairs, to be nominated shall be the Member Secretary of the
Governing Body. Sir, this is a new university, where a lot of work is
to be done by the Secretary General of the Governing Body. How do you
expect a Secretary rank person in the External Affairs Ministry to
discharge this function? He has his own work on his desk. Over and
above that, he should take care of this work also. It means he will be
doing this as an additional work. My suggestion to the Minister is to
have a full-time Secretary General for this body. You need a full-time

Secretary General to look after the day-to-day working of this body.
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Another thing is that there are many bureaucrats; there are donor
Members and others. This House will be enacting the Act, by which this
University will come into existence. In many universities of the
country, particularly Central Universities, you have representative
from both Houses of the Parliament. 1 don’t see any representation of
the Members of Parliament in this body. | am a proud parliamentarian
and we have many Members who can really contribute to the University’s
functioning. We have learned Dr. Karan Singh sitting here. We have Dr.
Kapila Vatsayayan, Dr. Ram Prakash sitting here. Shri Balavant alias
Bal Apte is here, and we have many more such Members. They can really
contribute to the working of the University. So, my suggestion to the
Minister is to include, at least, two Members of the Parliament on the
Governing Board. ...(Time-bell rings)... They are in many such bodies,

in Aligarh University, in Banaras University.

Sir, | have some more suggestions. In clause 24, we talk about
which schools this university will have. That gives a list of around
seven schools. My request to you is that when we are talking of this
as an ancient university, Nalanda, during its time, was the most
modern university. It had a modern outlook and it was considered to be
the most modern university iIn those times. Don’t consider this as an
ancient thing. When we are reviving Nalanda, we should have a modern
outlook for it. Don’t dwell into the past; history is gone by, the
good and the bad of history is gone by. As famous Marathi poet,
Keshavsut, a rebel poet said,

U gEedr g |

Whatever is the old, let it go by, and, listen to the call of
tomorrow. Sir, we should also listen to the call of tomorrow.

MR. DEPUTY CHAIRMAN: Please conclude.

SHR1 BHARATKUMAR RAUT: And, for that, apart from Buddhism and other
things, we should have medical sciences like Unani, and, many medical
sciences in the East should be brought forth into this university.
There is no provision for medical schools in this. There should be a
communication school. There should be a modern management school.
There should be schools of modern sciences. If you bring them here,
then, new students would like to join those schools. 1f 1 am not
interested in history, even then, | should be able to get attracted
to...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mr. Raut, please conclude. We have a number of
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speakers. ...(Interruptions)...

SHR1 BHARATKUMAR RAUT: Sir, with these words, 1 conclude my speech.
Thank

you.

MR. DEPUTY CHAIRMAN: 1 would like to again remind the hon. Members
that we have hardly 55 minutes because at 2 o’ clock, we have to take
up the Private Members” Business. Here, we have seven speakers left.
We have to finish this including the Reply in 55 minutes; otherwise,
this debate would not be concluded. At 2 o” clock, the Private
Members” Business has to be taken up.
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SHRI M. RAMA JOIS (Karnataka): Sir, | feel extremely happy to speak
on this Bill. I would say that the day of introduction of this Bill
should be recorded in golden letters. Nalanda University was one of
the world’s largest university with 10,000 inmates and 1,500 to 2,000
teachers. People from all parts of the world came here for education.
It was proudly declared by our ancestors.

TR R HIRIRITEIT Sleded -

1,500 years ago, people from all parts of the world were coming
here for higher education. That was the position. Nalanda, Takshila,
and, Vikramshila were set up in Bihar. But, unfortunately, in the
meandering course of our history, Nalanda University was destroyed.
Fortunately, it is being resurrected in the form of this Nalanda
University Bill. 100 years ago, Max Mueller from Germany, who studied
our entire philosophy, Vedas, Upanishads, delivered a lecture, and,
the title of the lecture was “What India can teach us”. He said, if 1
am asked a question: Under this sky and this wide world, on which part
of the earth, there has been an indepth study of human nature and
solutions have been provided, 1 can point out, India and India alone.
That is what Max Mueller had said.

Bihar is one of the richest State of our country. | think, the
first Governor of Bihar was Shri R. R. Diwakar. ...(Interruptions)...
He wrote a book titled, “Bihar through the ages”. He has written a very
big book recording the entire history of Bihar, in which, there is a
reference to the Nalanda University.

Some people say, America is the richest country, or, some other
country is the richest. From the financial or wealth point of view, it
may be some other country, but from the point of view of human values,
cultural values, | can say, with all confidence, that ours is the
richest country and no wealth of the world can equal it. 1 will speak
about that, but the first thing | would speak about is appointment of
a Vice-Chancellor. A University can be made best provided you appoint
the best Vice-Chancellor. The whole object can be defeated if the
First Vice-Chancellor is appointed by collateral consideration. That
should not happen.

Another thing is, establishment of Nalanda University should be the
inauguration of friendly relationship between India and China. We see
that all the pilgrim centres of Chinese Buddhists are in India Bodh
Gaya, Sarnath, Rajgir. Buddhism is flourishing in Sikkim also. There
is one statue of Padmasambhava. I have gone there and | have seen that
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statue. That 1is 185 feet statue 1iIn sitting pose. Hinduism and
Buddhism, joining together, can establish harmonious relationship
among people all over the world.

Another thing is, today, we are facing corruption, the most rampant
thing. The answer is found in the teachings of Buddha. Buddha had said
two things. What are they? Greed 1is the root of misery—aaseye
dukkhakke moolavayya in Kannada. The second thing is 3ff@ar
qTATERY :—Don’t indulge in violence either against human beings or
even living beings. These are the two teachings of Buddha. Today, the
very root of corruption is the greed of the human being and the people
who are in power. Bihar is such a State where great personalities,
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famous all over the world, were born. Only to name a few, Sita, Raja
Janak, Buddha, Mahavira, Patanjali, Chanakya, Chandra Gupta and then
Yagyavalkya who wrote Mitakshara.

SHRI S.S. AHLUWALIA (Jharkhand): Guru Gobind Singh.

SHRI M. RAMA JOIS: Guru Gobind Singh was born in Patna. 1 have seen
that Gurudwara also. 1 was Tfortunate of being Governor there. But,
unfortunately, 1 found that there was no Buddha statue in Patna
whereas so many politicians”’ statues were there. When |1 was the
Governor, 1 contacted a monk in Bodh Gaya. He presented a beautiful
bronze statue of Buddha brought from Thailand. It was installed in
front of the statue of Babu Rajendra Prasad. Every evening, it becomes
a place of pilgrimage for the people in Patna. Then, Buddha gave most
importance to the dharma. Why do you consider dharma supreme? The
answer is given in half a line in the Mahanarayan Upnishad— ¢m@for
TSAYAG AT B A gefed —-Dharma destroys
sinful thoughts and, therefore, dharma is supreme. Therefore, 1 always
say that dharma is preventive and law is punitive. Law will come in to
act only after a person commits offence but dharma has the capacity to
prevent a man from committing this offence. Therefore, this Nalanda
University should become a place to inculcate sense of dharma in every
student who comes for study there. And, the slogan from most ancient
time is Td HJeq gﬁ?ﬁ : — All should be happy. Never think in
terms of religion or caste or whatever it is. That is why in
Hitopadesha, Sarvajna Narayana declares 3d &fy : wr aF ITOTAT
CRERIC SERARATEAT go agda HFIHH — This man
belongs to my clan; that man does not. Let him ruin like that. That
should never be there in our mind. We always consider that the entire
humanity is one. Now, people say that world is one. But there is a
difference. The Westerns’ concept is that world is one market whereas
ours is that world is one family. That is the difference. Then, what
is the quality of vidya? Suppose he is a graduate, he is a Ph.D.
holder, he has got Master’s Degree or MS from America and all that. It
is such highly-educated persons who are indulging in terrorism, in
hijacking planes. Are they uneducated persons? Most educated persons
are indulging in terrorism and that is because the vidya is minus
culture. Unless vidya is accompanied by character and humanness, it is
dangerous. That 1is why, today, educated persons are the so-called
demons in human form. They are the persons who are creating a lot of
trouble.
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“Vidya dadati vinayam

Vinayad yati patratam

Patratam dhanam apnoti
Dhanad dharmum tatab sukham”

Education provides character and fitness. Once you get fitness and
suitability, through it, you can earn money legally. And when you earn
money legally, not illegally, you 1lead a happy life. But,
unfortunately, today, education is minus ethics or minus character.
That is the problem we are facing today. | am sure the Nalanda
University will re-start this process of inculcating character and

sense of dharma in every individual.
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A great definition of vidya is given by Bhartrihari which has now
become part of judgement of the Supreme Court.

It means education is the special attribute of a man and it is
related to wealth.

afgar AR TGS afgar 0T CJ G

Education gives pleasure, success, and happiness. It is the teacher of
the teacher.

When you go abroad, education is your best friend. Education is God
incarnate.

afear TG qEEd age uaH  deandee DOy ol

Education, not money, is respected by the State. A man without
education is equal to an animal. That has been quoted by the Supreme
Court in AIR1994. They said that education is a fundamental right. No
Article of the Constitution says that education is the fundamental
right. But the Supreme Court declared that education is a fundamental
right because we have a right to life and liberty. And subsequent to
the judgement of the Supreme Court, Article 21 A has been added to the
Constitution conferring right to education as a fundamental right. Now
the Compulsory Education Act has been passed by Parliament.

Swami Vivekananda said thus about education. Character building and
man-making education should be imparted to every individual. Without
that, nation cannot progress.

My appeal is that the Nalanda University should be made the best
university in the world through which cultural value can be imparted
to all not just to the individuals of our country. The slogan given by
our ancestors is that we will civilise the entire world through
education. At that time, students from all parts of the world were
coming to India for getting real education. Unfortunately, that trend
was reversed. Now people go from our country to foreign countries for
education. And what type of education are they receiving? There are
two things. One is for earning money, another is developing character.
As far as Tfirst one is concerned, probably we may have progressed.
Education has been imparted for earning money. Many medical colleges,
engineering colleges and law colleges have come iInto existence. But
there 1is no college, no educational institution which imparts
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character to an individual. Without character we cannot serve the
nation at all.

Because, the police, the CBI, and Magistrate’s court cannot solve
the problem of rampant corruption. Corruption can be removed only by
inculcating sense of dharma in every individual. This university
should become pioneer in imparting good education to every individual.

Therefore, my submission is that in the real sense of term the
entire world is one; all human beings belong to one family. The so-
called secularism par excellence has been our rajadharma. Our
rajadharma declared “Yatha sarvani bhutani dhara dharyate saman, Tatha
sarvani bhutani vibhratah parthivam vratam.” It means, how the
State should treat all the citizens. Just as
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mother earth gives equal treatment to all her children, the State
should give equal treatment. (Time-bell ring) There is another Narada
Smriti WS A Y@ @ qonfRy , E@ed g e
Disbelievers in Vedas should be given the same amount of protection as
is given to the believers in Vedas. That is why, in thousand years of
our history, there is no question of State (Kings) persecuting persons
belonging to any other religion. That is why, Swami Vivekanand said
that ultimately if you want to civilise the entire world and bring
harmony among all the people, the responsibility is given to India and
India alone. That has been the declaration of Swami Vivekanand.
Therefore, we should resurrect all our cultural values and ultimately,
India should be taken to the pinnacle glory.

MR. DEPUTY CHAIRMAN: One minute please. If the House agrees, |
would request Shri Shantaram Laxman Naik to take the Chair.

[THE VICE CHAIRMAN (SHRI SHANTARAM LAXMAN NAIK) IN THE CHAIR]

SHRI M. RAMA JOIS: Sir, | conclude with these words. Sir, Nalanda
means, give ananda to everybody. Etymologically, Nalanda means that.
Let this university be a major step to take our nation to the pinnacle
of glory. Thank you.
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FET IAT g0, AT TEA Ao gde o JFM , AT 39 en S Ho
39 g&d  §deT 9®aT g Hx o ogAA ST @ dr3em i
@Ry IR gEEd qAR F AT go, Segied R O )
qaA  Hel IR FgaEerAT A IRl Ho W€ FoA g &L
AT g
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dar
Fgl  HC oA  ERA el Ho o 3ET
go

#Ho
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SHR1 KUMAR DEEPAK DAS (Assam): Sir, | am fortunate that 1 have been
given an opportunity to participate in the discussion on this historic
Bill. 1 must congratulate the Ministry of External Affairs for
bringing in this Bill. 1 would also like to congratulate the members
of the Nalanda Mentor Group (NMG) and the Government of Bihar. The
Government of Bihar was contemplating a plan to revamp the ancient
Nalanda University and as directed by the Union Cabinet, the
Government of Bihar issued a notification under Section 37 of the
University of Nalanda Act, 2007 for transferring the University to the
Central Government.

STTHTETET @ ATFARTH AEHOT AGF ): 9IS I
d= AfEe &

SHR1 KUMAR DEEPAK DAS: Okay, Sir. The Bihar Government also took
some initial steps by acquiring 448 acres of land for the purpose.

In this regard, perhaps we have forgotten one name, that of an
eminent personality, the then President of India, Dr. A.P.J. Abdul
Kalam, who was behind this historic decision on the revival of the
ancient Nalanda University. Although the plan to revive the Nalanda
University in Bihar was voiced in 1990, the idea conceptualized in

2006, when the then President of India,
Dr. A.P.J. Abdul Kalam, set about establishing an international
mentoring panel on the
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same.

Now, Sir, the school of education, upon its establishment, will
impart education in various fields, namely, Buddhist studies,
philosophy and comparative religions, historical studies,
international relations and peace studies, business management in
relation to public policy and development studies, languages and
literature; and ecology and environmental studies. During the sixth
century, the Nalanda Vidyapeeth or the Nalanda University was an
institution that was
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renowned for its mathematics and astronomy in ancient days. So, |
would like to know from the hon. Minister why these subjects have not
been included. Secondly, it was a Buddhist University, but now, will
it serve the purpose of an institution devoted to global religious
reconciliation?

Lastly, 1 would like to say in support of this Bill that there is
an imperative need for retrieval of roots, a connection to the soul of
Indian learning, systematically, at almost the exact physical location
of the ancient Nalanda Vidyapeeth.

Lo 3 ar ;r[é
ot 3egier 800 WA H: «E , IR GBI T J qH
qaEsiad A P BH FAT Fo, ded  gfoyd e YA Ly
WRa 3R e afafacae™ F oA o qEEIRT T FE
A HRAT B W, I9 §H TEGr CORlE B e B ar  arEar
Cire e I AE e g Il ool # Ra Fn
UgaT go dn 98 §ig 3rc) H: HROT g & A AR Hea
& Ao HwE W A HEAT  ge , dAfkd WA g Eos
T aw aegEr Ao e @ #o , WOgsEaw wF @n
o do , Ry ar ge @, wme & R e Fh AW
arar %'Ii' 38 G & 39 e Cir aH gﬁ?ﬂ e Nfaa
o, @9 g 3ncARdEe A aRT &0 S dE g w aRd
Ao Y gy, W@l WA g8 dar g, FE W A
£t s e o, 3Me@er W S g wEr AT &
T 2 S W #b gEeliad T I R I R
ST go, an gg @& R IFITH FI: ST 3 SifEgier
14 Oct., 1956 &I, HZRISE Fo APTR # Cirey Brs) T
& aE  Ac dEm JdF @ HH RN 39 A, 399 9
@ g om@ &l e SIS ]

TFRT o F: TR &t @ §ig ey Ao grEIfee
FHegarar F gy HEAT UL, S -9 H g il Un, §Ad
3@ §g g gATT WS Q@ g » AT Ho

F HIA ST P

R  F Higel  @T ger g #Ho o dgae AT I AL,
dEAET Hoe  gHAS ol o @, do §AR A ¥or, wfT Hao
SRd  Jo MYS AT R®AT BT armm 3egiel FET  Fo AR
FE AG  , FAR AT AU I @ TS US  o@] Hwem  dgr o
TH DE -8 9%, ag # proper @I W Ao g@@r g I e,
Ak oA SEd go , #Hoe 3@ W g@gl IAm , 3@ amn o
q@r @ o9 Hoo gEnr I, ar 98 95 §gd 937§ Tl

£
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g ol -§n iy §gd dfd & [T 9Tl sde e g @
Ierfe A gRar F FEd o IO AR gERAT o OAE o, av
g31 gy B¢ oOfFd gH W o o ?

Fol FE AT SIS Act HoTger  go , fact eETEEl  gF @A

3 9 HL ST g SIS T Areer gfeafaeaTera AT @

go , T @as@EEr  control FEe gt Ao gEm 2 G |/B  IAS
3-ITF‘HT, IFS 3%EX 88 control &N RrI ) M e Fo
politics &1 & dAEAT & el gAAEEr g, 3HH

minority character om:, Suf&AT Affr  , minority character am,
A ¥ HE  WcH  H AT ? TA.SHe. I o J@r go , Ugd
ST Sy g, ggl 6 agr #@RT g
AR Budhists @&o o€ g¢, ofthd gAsY  dgl Far
Far g §iF afgr Hﬁ? F 9 Heaw o
LU G L R L S L
KlE=cay @t S & gs & A HEec #
g0 3R TE FE T o FHT 9 Hew Ho o
gieg @ IR 4 Heew e g el
§AT ST IAT  HiT SHR  OIRAA FoFel BRI 3l g &
% B¢ & Gy A FEd g PO oA -Wd oTer go, ok
gAY 3@e Tae Ao 1 g o &0 I dewx gy ger
ar g JEdT gem 3R 3R FeaX &feg B g2, Budhist g0,
dan ag I dE gEml e S W I TE AR T
qE g FEGT B oIl dE gheg
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2.00 P.M.

F: AR T go, U@ F: AR o, ® WG HAAAW
3AT TR T FHar go, N Budhist 3HH WA o Gehdl
go I P® Scamg Bo, P MWW o, @I FE I bl go ? STl
CIEIC 1 -] Jo AT @, 39 9 afer He o wmEE T
g g F 3@er  uee REA & geT | PR FE I
FHerael SEer , dn 93U JEAd STer gra| Fo U
AT ¥ Ig A R TEAT ge BO o9 T Ig§ REAd ar
I go , WU TgT Jo IR WHR  H AfRT ULy
Ffo IfER WHR  Tgl FIT Fo  dee N IR 3w &g
afer o AR Ao Budhists &% majority Ho @ SEl  §H oET
e A% Haedr IR @ Iq@ 22 3 F: FAEg 5 TR
et F: @, Sl FHERIST Fo ARTR [ @ A -
$¥c , T9 S@E Qo MUY, g7 AT S AT A¢ s R FgT HO
Act 3feTgir g, fact 3FeRTEEr &  §H oIl g1 Ay

g@el  secular character 8P, ofehd  &H g 91 @ N go
Tg  HEany ghegardr Ho  grl CEE 1 I e
a8 Fr g2 go, 9% WEE 98 Fr g sqH
CICIEG] g SEa| 39T HE RS afar  go Ff0 S AneEe
FAT  FET , 37 HdaHc FHE #Ae  #f@4  Budhists Tl
¥OT S 9 o AT ©E AT & IE vague g0 I SEAE W
AT R

W, #Ho AR SRR I AE  e@mr L, F{o d@ W g FO
JUEAN Rh AW W O @y wd Ho  FE FeN  ARA O
HFdT 9 @o gar T 3T Tgl Fiaa AT S @
T A2 AT Tgl 1857 Ho  MUIN 1947 Ao =@l AT 100 HrAl
Fo @€ 3@Er AR Ao HET R gAN HTESATST ,
gy Aterelr I TS B el Ex 11 N e i g T go 3R
3w W AERE T TS B

33 FHar HERTAT g7 TS go? @SN EGIGIY
AT g S, FHAis AU IEHT TEY 9T ¥o e gRr
AFY  Foe A RN 9 dF JW. . (TFAUE ).

IqqHTETET [CLUB o FEHT qIEF ): TH H@C ,
qrHdreT S IT the House agrees, we can pass the Bill first and
postpone, for a while, the taking up of the Private Members” Business
at 2.30 p.m.

A geT FRa  (IfREH s ): W, Ygd df¥  Fn 9
F |

SUHHTETET el ATFARTH FEHT e ): S 2o,
qEde S, 9§

o uARE™ g - W, Ho HGH  HgAT TE @ AR &

i
FIT
IR S

@.
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oIST BT TEY @ s Ae dAwd ARG go, 98 v @o o
gam B¢ 3 g W FE W do, 3W GEITE W AR
g gadr @ IR e FAe € wes @aEr dn, Afkd 39 @
RE T & e -3 R . R 12| B ? Fgl  SEN ? TG
e @ @@ dE o | g ? 3G qea  dml @R FEl
s ge ? A 3t 9 ae d wo ot |l
WAt gE ge @ ST @l AT Y g eet @
aff 1 cRaemT e g G gF  SEAU o9 O HIFHA  HEY

- A T [ Shgar d9 % dg B T8l g 9T ATeicT
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Sifas I Ho BT Mg o HH gfaar %1 SIE:] I Ho
EElibf Ea sm?r ST %‘1

(@ )...

T TEEREr qfer : ARENE WeET FAG ER a1 & ©
go  L..(TEEEET ).

<

i TAfeTE qEaE - W, HY Srordy FT: AH
a@r go, #dE ar FATSE: §F & go - . - (T )---

ki TEARIIOT qfr - W, #HF: FAAGE  TEET Jo G

~

UEaT g Hio IR §ig T Aleex FT PR HS Jo g g ?
@ wHfaE™ UREE  : ¥E FET 9gd Ugdl do £

3TFHTETET @@  aFaREH Aq&HOT aEE ): d% o, 3
go ... (qEEUET ) ... T S, MY SRT ... (TFEUE ).

T IEEARET ofer : §ig = Afeax FOFEA  H O
g0 ?...(FFAUE ). ..

o yAfRew 9EAE  : gAS Se AR HO R d9gd U
Ao g ...(TWEUET ).

SYHATETET @ aFarRE Aq&HOT amE ): A% go, S
o, AT AT .. _(IWEUE ...

TEEREOr qifer - 1990 FHo @ S @ WER A9, 9
E T §@R W TS HAT L. (TFEUT )... A S HHA B
@ Fn oA o, 9 gHEw W g ... (@Emaus ). ..

il qIdior STl @ERET ): HAT JOA FAT I B
= [oo¥ FXar o ge?

wr wHfdew A SAG DG BE F0 Aded war dedr e
gt go 2. (FWEUET ).

o TEETRIIOT qfor & SRT qASA
go ... (3™EUET ).

g IS qEEE 3T ZRT qASA

~

MW ... (FFEUET ).
ITHHATETET €l AFARTH AqEHT A ): grEdeT S,
AT iU L. (@EEUE ...

el At qEaE . W, oW Ao gH A En el

W™y @@ ...

& EERRT ofer ;- dig AT AfTeT F FES B9 A
%-:::-?

Y AT e ;1949 Jo o (@I )... #Ho
KIICCal ) F oHE A G0 W@Oge ?

ERE:EDEN @ AFdRTH qEHOT A™SE ): grae S,
3T qErsT AT Ehxiy ...(@E@EYE  )... IH NGH g IJAT

<
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IdTe, co.(@@EUE ).
Y A A - W, 3 SE ags S S @,

36T GAYA g ge He A sd & FET  ABEAT g B0
dlegetry [y Jqo HET AL, BAR AT Hﬁgﬂ%@m
TR Ho gl 3wt Ho am?fr , T3t seft Ao e

IR Ul AgAd  Fo AY  FD RN @R wGN gafaT  gH YT
AT @ #] W gAY gegar gAY !ﬂﬁﬁ W g
At # W T WA ;rﬁr AT S FHAT o
...(@EEUE ). 3R seEi St arEgeRel I 9| FE, 39
gl  gHAGST A ge , 3EA Sk #F ger wiRRT , g%
dger g WRT I FH PR WEX ogE@ WA o
ar usfaug o Ao weH Ul a% 3 afgardt Jo AT
e d&, 99 HAe ﬂ'ég_olT FIF ERED G T §gd -¥gd
gaTG |
Cis B T TG GEBER ): W, H T  UYgd  Awder

afafacze §IH F Sk "@E go, 386 A SAA  Uegdlg
car g ¥g dgd  €n eor df@ B¢ Ho WM @ Shaa &n
WA o YE WA g,

Fo I fo FOogEN | Aled  dg FANT

yﬁzﬁ @ dv geAd T -=FA  EART/
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afRafaeaTer EX-9-g¢ A el Gl I An, S WA

s s A 9@ : awd o ® b AR Ig  Higer
3T RERT go 3R wEer YT am Po, R 5
Ho

gfRafaeaTer g HA ? 3FA WG UA.Ho. dE S
aTer qear , AT S A8 qear IR g o AT
qear| agr gl @ owen ? A @@ S Ao §ga Sfear
& Hgd g JgIms T T, ofpT I afgareft

Gl Afda T AT s Jo =g el HfT Far o
afafaczmeT o TH WA o 9% gHAN &idenr Y@ Afddr
go, IS @ g sHfw , W@ 3’9 S<al F oA @
[ FEECRT Ao of@E gt ArsieT afafacae Ao
9T gt Covlio - Bt r) | dwagi S @ FA IR ? &H
e Ho  HRUT  glegEdlel A o AW @@ & @A

Afdar g safor  ®W, This solemn may be virtues of life, but, Sir,
the prevailing vice cannot be ruled out. This is the fortune of our

nation.

oem #He  dn g8l tar GE I ELE I ) CICEC ) g
Hiamat F: ot Ao 6 TR RSl @o @ F AR
cRr aar , 3ER WO gEeiiad AT Fo, AT IUSH 97 0

gaer @ FHT FE  TE FEA I W W F IF IW @ EL5l
Ig o HC BA  HL AdAd G @R go, ®F  FL Aded gFT iR
FHN  BET g, W@ P AdAd dad  HAdAG @Al g Sk Hed
FHA DL TG ar 98 Ids  aem Ag gf A9 Ho YR FHI A9
F\fiﬂl He wRF o sT9  gegae aar a T Jo sqer  sfear
gfoa gAafad Fo A E g AW WHTEHA g T o,
safor 39 #Ho  EeEr ereat Ho "W HUS d1d gATTT Caol)
& e #y S &dn Af@e @wn wAgcRr , 3@s @t uega)

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRIMATI
PRENEET KAUR): Thank you, Mr. Deputy Chairman, Sir. 1 take note of the
suggestions put forward by the hon. Members. Firstly, let me clarify
that the Ministry of External Affairs has introduced the Bill as this
will be an international University supported by 16 other countries of

the East Asia Summit. We will certainly recommend the suggestion
regarding the motto and the name of the university will be suitably
considered by the governing body of the University and the Nalanda
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Mentor Group. Regarding the architecture, there will be an
international architectural competition held and suggestions made by
the hon. Members will be incorporated when calling for the
architectural designs. 1 am in full agreement that our focus has to be
on Buddhist studies. This has been incorporated in the objectives of
the University. A school of Buddhist Studies is going to be
established. I would like to congratulate the hon. Member, Shri Pramod
Kureel on his maiden speech and many of the Members have proposed that
there should be a special officer. It has been proposed to appoint a
dedicated officer at the level of Joint Secretary in the Ministry to
handle the working related to the Nalanda University. Mr. Deputy
Chairman, Sir, I am in full agreement that the faculty should be drawn
from international academics and that all countries should be involved
in Nalanda University, not only the countries of South East and East
Asia. In fact, in the Governing Board itself there will be prominent
academics on the Board to ensure academic content. Mr. Deputy
Chairman, Sir, some suggestions have been made to enlarge the number
of school disciplines. There is an enabling clause to do so in the
Bill and this will be done in the framing of the statutes. Let me
clarify to the hon. Members, Sir, that there will
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be a full-fledged resident Vice-Chancellor and other officers of the
university for the running
of the university on a day-to-day basis as has been laid down under
Section 13 of the Bill itself. Mr. Chairman, Sir, | must add that this
Bill provides only the broad skeleton of the legislation. The other
details mentioned in the valuable suggestions put forward by the hon.
Members will be suitably kept in mind while framing the statutes,
academics and regulations under the Act provisions. It is with a great
sense of happiness, Mr. Deputy Chairman, Sir, that | express my
sincere gratitude to the hon. Members of this August House for
extending their full support today to the establishment of this great
institute of learning. Mr. Deputy Chairman, Sir, may | now request
that the Bill be passed.

MR. DEPUTY CHAIRMAN: 1 will now put the motion to vote. The
question is:

That the Bill to implement the decisions arrived at the Second

East Asia Summit held on the 15th January, 2007, at Philippines and
subsequently at Fourth East Summit held on the 25th October, 2009,
at Thailand for the establishment of the Nalanda University in the
State of Bihar as an international institutions for pursuit of
intellectual, philosophical, historical and spiritual studies and
for matters connected therewith or incidental thereto, be taken
into consideration.

The motion was adopted.

MR. DEPUTY CHAIRMAN: We shall now take up clause by clause
consideration of the
Bill.

Clause 2 was added the Bill.

MR. DEPUTY CHAIRMAN: In clause 3, there is one amendment by Shri
Bharatkumar Raut. Are you moving?

SHR1 PRENEET KAUR: Sir, we will refer it to the mentor group.

SHR1 BHARATKUMAR RAUT: In view of the assurance given by the hon.
Minister that the issue would be referred to the mentor group, 1 am
not moving my amendment.

MR. DEPUTY CHAIRMAN: Okay. We will now put clause 3 to vote.
The question was put and the motion was adopted.

Clause 3 was added to the Bill.
Clauses 4 to 44 were added to Bill.

MR. DEPUTY CHAIRMAN: In clause 1, there is one amendment by Shri
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Bharatkumar Raut. Are you moving?
SHR1 BHARATKUMAR RAUT: I am not moving.
MR. DEPUTY CHAIRMAN: Okay. I will now put clause 1 to vote.
The question was put and the motion was adopted.

Clause 1 was added to the Bill.
The Enacting Formula, the Preamble and the Title
were added to the Bill.
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SHRIMATI PRENEET KAUR: Sir, I move:

That the Bill be passed.
The question was put and the motion was adopted

MR. DEPUTY CHAIRMAN: We shall now take up Private Members” Business
(Resolutions). Now, Dr. Gyan Prakash Pilania to speak.

PRIVATE MEMBERS” RESOLUTION
Constitution of an environment adaptation and mitigation fund
DR. GYAN PRAKASH PILANIA (Rajasthan): Thank you, Sir.

Shri N.K. Singh has raised a matter of universal concern. A matter
which vitally affects each and everyone — human beings, trees, plants,
insects, earth, sky and all the animals. Global warming is called
CIECEa 3soTdr . It means, a series of small but consistent
increases in atmospheric and ocean temperatures over the past century.
It affects the temperature of earth, air and seas. Every time a human
cuts down a tree or drives a gas-burning car, he contributes to global
warming. Global warming has a direct effect on climate change. Climate
change is the affect of global warming on weather. As wind and water
get warmer, the earth’s climate cycles will change dramatically,
leading to shifting in agriculture production and water supply. There
is an anticipation — and nearly concurrence — that temperature will
rise in future anywhere from 1.1 to 6.4 degree Celsius. And, if
earth’s temperature rises, evaporation goes up, leading to more
pronounced dry spells. At the same time, all the moisture in the air
collects over the oceans, and when these clouds finally roll over
land, they release torrential and sudden rains. As has happened very
recently, cloud burst in Leh is one example of that. There was also a
cloud burst on 18th in Uttarakhand is another example of that. And,
Sir, somewhere drought and somewhere torrential vrains and this
shifting of temperature is the affect of global warming. Global
warming is generated, primarily, by Greenhouses. The most prevalent
green gasses are Cop, Methane and Nitrous Oxide. A fourth group is
fumigated gasses released by Air Conditioners and refrigerators. These
are the causative factors. But, Sir, global warming, as 1 have
submitted, affects everyone. The poorest of the poor, the richest of
the rich and all kinds of species are affected.

Sir, 1 had put a question in Rajya Sabha to reply what are the
threats of climate change. This was replied on 19th April, 2010, by
the hon. Minister of Environment and Forests. He is here to illuminate
this to the Rajya Sabha with his views. The Government replied, “The
adverse impact of climate change is:—
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“(1) increased frequency of extreme weather events;
(2) variation in pattern of monsoon;

(3) rise in surface temperature;

(4) rise in sea level; and

(5) melting of glaciers.”
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These are all combine together have adverse affect on various
sectors — water resources, agriculture, forests, natural ecosystem,
coastal zones, health, energy, infrastructure and on everything. The
air we breadth, the water we drink, the earth we live in, the sky at
which we gaze are all affected by climate change because of global

warming.

Hence, global warming must be contained. As has very rightly been
pointed out by Mr. N.K. Singh. You have to do changes to escape the
adverse effects of global warming. And, for that, you need innovative
fiscal policies; for that, you need finance; for that, you need
technology; for that, you need new research; and, for that, you need
will of the Government and will of the society. That is what has been
said. Just for an example, hour honour, a volcano sneezes and the
world grinds to halt. An eruption of volcano in Iceland and the
resulting ash, which had formed, had disrupted air traffic across the
globe and had shut down the airports for a week or more. That was just
one example. Parts of ocean are turning saltier. They are getting
warmer. They are getting turbulent. And, still more, certain parts of
ocean are being converted into deserts because there is no more oxygen
there, and, hence, aqua life cannot survive. It is a very horrendous
scenario. And, as five elements are called 9 AR 37l ol O,
HEfa Sl grAeh I §HRT - land, water, fire, wind and sky, all
the five of them are affected by global warming and its effect on
climate change. As | just mentioned, green houses are one of the
causative factors. Fossil fuel is another factor. Deforestation is the
third one and the industrial activity is the fourth one. The resultant
effects are: sea level rise; lesser erratic monsoon rainfall, which we
have experienced just now. In Orissa there is a very dangerous drought
in all the thirty districts. And, there is a deluge in Himachal, in
Uttarakahand, and even in Rajasthan. It is a very new change in the
pattern of climate and pattern of monsoon. Desertification will be an
outcome of climate change. When desertification will take place, the
Thar Desert would spread. The real fertile land will grow dry. Glacier
retreat will be there. Arctic snow shrinkage will be there. There will
be effect on agriculture. There will be shortage of food. There will

be effect on rivers. There will be shortage of river water. There will
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be ozone depletion. There will be ocean acidification. It will disturb
eco system. And, the eco system will effect everyone. It is the eco
system in which we survive. And, settlements will be threatened by sea
level rise. It may be Maldives; it may be mangroves of Sundarban; it
may be Coral Reef. All our coastal areas will be effected. It may be
Chennai; it may be Kolkata. All of them will be effected in due course
of time, if we are not able to stop sea rise. There is turbulence in
sea. TG 39T W 8¢ HAR Frodn gErR g R @ n i
JER g 39 gER F: Tl QAT IR There will be effect
on marine products. Our fishermen will be effected by that. When the
hon. Minister was asked, he said that there would be five main
impacts. | had noted them down. These are: water resources — depletion
and pollution; agriculture — loss in food production. Up to thirty per
cent loss in food production can be in India because India is one of

the most effected areas. Whole South Asia comes in this. There will
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be effect on health — the dengue fever, swine flu, malaria. All these
things will spread more because of the erratic behaviour of monsoons.

The forests will be depleted. Coastal areas will be in danger.

Climate change is significant and irresistible. Hence, there is a
call just now that “Save the Planet” “Save the Earth” and “Save the
humanity”. 1t dramatically affects the life of common man. The common
man will be worst affected by the climate change and by global
warming. Scenario is horrendous. Time is very little. We have to do
something about it. Approach has to be multi-faceted, multi-sectoral
and there are invisible enemies who are stabbing in our back. Changing
monsoon patterns will affect our entire civilization pattern in a
dramatic way. Global warming has led to a 30 per cent decline in
productivity of seeds. The weather and seasonality effects are deeply
affecting the agriculture. Sir 1 have copious notes on this, but 1
won’t like to take much of your time. Just as a pointer how dangerous
it can be — In 2009 - this is futuristic — first migration due to sea
level rise took place. I mean, it has happened already. From the
Carteret islands of the coast of Papua New Guinea, it has happened
already. In Sunderbans, as | mentioned, it has happened already.
Maldivians under the sea raised a cry, “We are drowning; do something
for us”. In 2020, less than five per cent of the Amazon forest will
remain in pristine condition; about one-fifth of Central Asia’s forest
will have disappeared; so, this will be the effect on forests. In
2030, around 5,00,000 humans will have died due to fall out of climate
change. In 2035, many Central and Eastern Himalayan glaciers will melt
completely. About melting of Himalayan glaciers, | have the reply of
the Hon. Minister given on March 11, 2010. Sir, 1 am quoting verbatim.
“Indian Himalayan region comprises of three major river systems,
namely, the Indus, Ganges and Brahamputra and their tributaries which
originate from permanent ice Tfields in the Himalayas. Siachen and
Gangotri are the two main glacier systems of the region. Data indicate
that the glaciers in the Himalayas have been, by and large, shrinking
in volume and showing a retreating front.” g@e™m gc &l 2o,
HEICE] T W g, gEed gfeiledr Y@ ETU, This is our protective
glory which we are so proud of, which is in our National Anthem also.
I think, Sir, something has to be done. 1 know our hon. Minister will

do his best to check the adverse effect of global warming and climate
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change. I won’t like to take much of your time, Sir, except mentioning
that Al &0 dgod oW INRA W BT W[ T&H g JEHAT a0
concern g¢ @ R HEr , iaor i #c #lE o Seag

FIW@ S W ge, AUEU RE I g, JA@ES JETIT TR

& The Centre for Global Development has said that global warming
has reached a high temperature point in developing nations and by 2080
agriculture will be very adversely affected by 10 to 20 per cent. 1 am
quoting Center for Global Development institution. If care is not
taken, it may drop by 30 to 40 per cent. In India, 30 per cent
droppage will, definitely, be there and West Rajasthan, South Gujarat,
Madhya Pradesh, Maharashtra, North Karnataka, North Andhra Pradesh and
West Bihar are, particularly, sensitive to this. This iIs a very
important report, Sir, and, 1 think many hon. Members might be aware

of it. I will finish, Sir, just after quoting this.
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Sir, “2009 State of the Future” is a 6700 pages report. It is a big
bulky report prepared by specialists on global warming and temperature
change, and it has been okayed by UNESCO World Bank, Rockefeller
Foundation. It says, “If at present rate the temperature of earth
keeps on rising, then by 2050, it will be impossible to live on this
globe because the temperature will rise up to 60-65°C. gﬁﬂn Cax
#Ao  geERy F Tiwares HEX  gPT , and, 1 think, Sir, water has

come up to neck level. So, something has to be done.

I am grateful for your kind patience and | am also grateful for
giving me the first
opportunity, looking at my slight ill-health. But I am Tfine after

looking at your smiling face, Sir. Thank you.

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT AND FORESTS
(SHR1 JAIRAM RAMESH): Mr. Deputy Chairman, Sir, 1 am grateful to my
good friend and colleague of many years, Shri N.K. Singh, for bringing

forward this Private Member’s Resolution.

Ten speakers have spoken. The Resolution was introduced first on
the 12th of March, 2010. It was discussed on the 6th of August and
today is the third day on which the discussion is taking place. I am
grateful to the three speakers from the Treasury Benches, namely, Shri
Mani Shankar Aiyar, Dr. Sudarsana Natchiappan and Dr. Prabha Thakur;
the three Members
from the BJP Benches, Shri Anil Dave, Shri V_.P. Singh and Dr. Gyan
Prakash Pilania; Shri Rajniti Babu from the RJD; Shri Saman Pathak,
who is not here, from the CPM; and Shri Brijesh Pathak from the BSP.
So, we have had 10 speakers and all of them have contributed richly to
the debate.

Sir, 1 will be brief in my response because this Resolution is a
very specific Resolution. It calls upon the Government to establish an
Environment Adaptation and Mitigation Fund to deal with the effects of
climate change. All the speakers have spoken about larger issues. Many
like Dr. Pilania today have spoken about climate change; Mr. Mani
Shankar Aiyar, on the 6th, spoke about global issues of planet
protection. So, every speaker has enlarged the scope of the
Resolution. But I want to confine my remarks largely to the Resolution
per se which is the establishment of an Environment Adaptation and
Mitigation Fund.
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First of all, Sir, let me say that | take these Resolutions very
seriously. It is very easy to be cynical and say, “Well, we know the
outcome of this Resolution.” Mr. N.K. Singh has contributed to this
outcome in his previous avatar in the civil service. He 1is nhow
expecting a better outcome; 1 will have to disappoint him. But I think
more than the outcome, it is the process that is important; and I want
to start by saying that | entirely share the concerns of the hon.
Member and the spirit with which he has moved the Resolution that we
need an adequate financing mechanism or a financing facility to deal
with the impacts of climate change which is indisputable. How this
money is to be raised, where this money will be housed and what this
money will be used for is a matter for discussion and debate.
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Now, in his interventions, both on the 12th of March and the 6th of
August, Shri N.K. Singh has identified where this money would be
raised and how this money would be used. | have absolutely no quarrel
with the substance of what he has said. But let me, Sir, begin by
saying — and Mr. Singh has also acknowledged this - that the
Government has actually started taking the steps towards creating
specialized financing facilities for dealing with the adverse effects

of climate change.

Sir, let me quote from the hon. Finance Minister’s Budget Speech of
2010-11. Paragraph 65 says, “To ameliorate the negative environmental
consequences and increased pollution levels associated with
industrialization and urbanization, | propose to take a number of pro-
active steps in the Budget 2010-11”". The hon. Finance Minister then
went on in paragraph 66 to say, “There are many areas of the country
where pollution levels have reached alarming proportions. While we
must ensure that the principle of polluter pays remains the basic
guiding criterion for pollution management, we must also give a
positive thrust to the development of clean energy. | propose to
establish a National Clean Energy Fund for funding research and
innovative projects in clean energy technologies”. This is what the
hon. Member was referring to. I shall outline the mode of funding for
the initiative in part (b) of my speech. The hon. Finance Minister
then went on in paragraph 154 to say, “Harnessing renewable energy
sources to reduce dependence on fossil fuels is now recognized as a
credible strategy for combating global warming and climate change”,
the point that Dr. Pilania was making. “To build the corpus of the
National Clean Energy Fund announced earlier, | propose to levy a
clean energy cess on coal produced in India at a nominal rate of Rs.

50 per tonne. This will also apply to imported coal”.

Sir, I am glad to inform the hon. Member and the other hon. Members
that the Clean Energy Fund, as promised by the hon. Finance Minister,
is now operational. There would be a cess of Rs. 50 per tonne on both
domestically produced coal and imported coal. This year, roughly Rs.
3000 crores will accrue to the corpus of this Fund. There are
projections that by the year 2015, India would produce almost two to
three times the amount of coal that she is producing now. So, it is
possible that in the year 2015, Rs. 10,000 crores would accrue to the
corpus of this Fund. It is a very, very large fund. Normally, Sir,
when we set up funds, it is for Rs. 100, 200 or 500 crores, but this
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is one of those rare funds which in the first year itself, is going to
mobilize about Rs. 3000 crores of rupees. So, the first point I want
to make in response to the hon. Member’s Resolution is that the First
step towards setting up an Environmental Adaptation and Mitigation
Fund was taken by the hon. Finance Minister in this Budget Speech. The
Fund has been set up, organization of the Fund has been finalized, and
I am sure that in the next couple of months, projects under this Fund
would also start getting funded, both in the field of clean energy,
that 1is, renewable energy, and also in the field of environmental

management, pollution control and remediation.

So, the Tfirst step has been taken. Sir, there are also other
financial interventions that
the Government has done which goes some way in meeting hon. Members”

objectives. | have
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spoken about the Finance Minister’s National Clean Energy Fund. The
13th Finance Commission submitted its Report and all hon. Members know
that the hon. Finance Minister accepted the recommendations of the
13th Finance Commission. Now one of the important elements of the 13th
Finance Commission was a special grant of Rs. 5000 crores to be given
to all the States and Union Territories over the next five years for
sustainable management of forest resources. This is a very large sum
and this recognises the central role that forests play in combating
global warming and climate change. Many hon. Members from Himachal
Pradesh, Uttarakhand, Sikkim, Arunachal Pradesh, Kerala and so on have
often asked me 31T gAR I=ar Fr: I ST Rl gl
oA go 2 gAR T4t Ao sder o A Ao BREC
FN &P FITET  ge I Tg BREC FR FT F{ L, db §H HO
FEITARNA F o IWa g+ Many Members of Parliament have told
me that richly forest States must get a Green Bonus from the Centre
for preserving the forests. Many Members of Parliament have often
written to me and talked to me about this. 1 am glad to say that the
13th Finance Commission has taken the first step to put in place this
Green Bonus. This Rs. 5000 crore is distributed across the States
based on their forest cover and, if you notice, the States which are
getting the bulk of the money are the States which have rich forest
cover. Let me give you some examples. Out of this Rs. 5000 crore, over
the next five years for Sustainable Forestry Management, Chhattisgarh
alone will get Rs. 411 crore; Orissa will get
Rs. 330 crore; Arunachal Pradesh will get Rs. 727 crore; Jharkhand
will get Rs. 152 crore; Madhya Pradesh will get Rs. 490 crore and
...(Interruptions)... TsATd TG S, @R Ao SETT SIET
g NUH AR SEe IIRE@S He  gem I g BR o sk #n
40 &5 AW W P de HFER 0TI RS , AU SodlEaG EZE
i AT o, UK -IX  HFT T Bd WEd ge 0 e
SEE wn FAT gEm ? ¥E WS Sww g@far g s W o
HAifh SToraryg gRader Fo TEd FHo & gAR S g,
36 gAU @AT Ay g gafawor F gPC Qo IeTepr
AT T@AT W Sa AR do aEm iy fFey g So, 1
would like to say to hon. Members that although it is not called
Environment Adaptation and Mitigation Fund, this special grant of Rs.

5000 crore for Sustainable Forestry Management is a very important
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policy initiative taken by this Government to meet the objectives of
the hon. Members. It is basically to provide money so that the country
is better equipped to deal with climate change. Sir, let me now turn
to the third initiative that we have taken. There is a financing
mechanism called CAMPA. @h&dr FET G, W CAMPA (Compensatory
Afforestation and Management Planning Authority). Sir, if you just
give me two-three minutes to explain what this is, under the Forest
Conservation Act of 1980, whenever any forest area is used for non-
forestry purposes, you have to do compensatory afforestation. And, you
also have to pay the Net Present Value. It is a penalty that you pay
for using forest land for non-forestry purposes. This goes back to a
Supreme Court judgment of 2002. Now, Sir, over the last eight years,
almost Rs. 10,000 crores, h&dl o T Hoe AR 8T |
Over the last six years, that is, from 2004, almost Rs. 10,000 crores
has accrued to this CAMPA account. The bulk of CAMPA account comes
from the Net Present Value, which everybody has to pay for using

forest land. It
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also has the component of compensatory afforestation or catchment area
treatment. Now, this is all the money that is available to the State
Governments for doing forest management and compensatory
afforestation. Now, Sir, for the last five-six years, this money has
just been lying in the CAMPA account. Nobody had access to this money.
There was a big debate between the Centre and the States. The Central
Government wanted to use this money for itself. The State Governments
wanted to use the money Tfor themselves, and senior Member, Mr.
Ahluwalia, will recall that during the previous two-three years, in
UPA-1, a Bill was introduced in this House on CAMPA. This Bill was
rejected by the Standing Committee, of which Dr. Maitreyan was the

Chairman. 1 think, Mr. Ahluwalia was a Member of that Committee.
SHRI S.S. AHLUWALIA (Jharkhand): 1 was not a Member.

SHR1 JAIRAM RAMESH: But, you must have contributed to the rejection
of the
Bill.

SHRI S.S. AHLUWALIA: But, you know the reasons.

SHR1 JAIRAM RAMESH: This Bill was rejected by this House. It went
back. Sir, one of the first things, that | did when | took over, was
to revisit this CAMPA funding, and 1 am pleased to inform the hon.
Members and the hon. House that we have now broken the logjam on CAMPA
funding. We went to the Supreme Court. We got the permission from the
Supreme Court and the first tranch of this Rs.10,000 crores, which is
a Rs. 1,000 crores, has been distributed to the State Governments. Not
one rupee is being retained by the Centre. €@ HES , 3§ HIN &L
£y S SR < 1 - T THRT @ s W@ g0,
ELUED g Y T TIFHRT F BT So, the Central
Government is not taking one rupee of the CAMPA funds, except a small
amount for monitoring and evaluation. The bulk of money is being
returned to the State Governments - Jharkhand, Andhra Pradesh, Orissa.
These are the States that have benefited. urfor a@d , Orissa got
almost Rs.130 crores this year on the CAMPA account.

ee..(@EEYE )... TS AT o Nemar  Ig TR T s g,

ELUED 3T 38T o TR Ao Sed go &t F D4 Cas]
e a , Ho 32T @ gl 3GIEYIT S @ a o KGRI
g HO __..(qFEUET  )... d&idr Fo g Ao oo R AR
I TEH g g o ce--(@EYUET  )... 3I9 39 AT o3¢
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-...(FWEUA  )... 9dEr W A ABT ... (FFEUET ...

M TR qfr GIET ) dEr cee.(@EEUE ). ..
i sgEaafa ;39 P aR dc  sfemg e T W
g, oo w sfEwa W T’ g ... (FWAUET )... AT

BT ... (TFIUE  )...

o SRA @AY JEar R IeeT T TdEl gt
HgeaToraT S, 39 TEl o dgrar Fo R #H:  en AT
g _...(g@EuET  )... So, the CAMPA is the third financial instrument

that we have. As 1 said, it is a Rs. 10,000 crore corpus. It will
grow. As more and more people use forest areas for non-forest
purposes, more money comes into the CAMPA account. This money becomes

available for regenerating our Tforests, for sustainable forest

management. Why am I saying so much on
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forests? 1 am saying so because from the point of view of global
warming and climate change, forests play a very important role in
sequestering the carbon.

It has been estimated by us that almost ten per cent of our annual
Greenhouse Gas Emission is sequestered by our forest cover. So, if we
increase the quantity of our forest, and, improve the quality of our
forest, we will contribute to those adaptations as well as
mitigations. That is why the CAMPA account 1is a very important
instrument to meet the very objectives that the hon. Member is seeking
to meet through his Resolution.

Sir, 1 want to talk about the fourth instrument that the Government
has introduced. In fact, just three, four days ago, this House passed
the amendments to the Energy Conservation Act. These are very
important amendments. What do these amendments do? These amendments
enable the introduction of a new instrument call the Energy Savings
Certificate under a new mechanism called “Perform, Achieve, and,
Trade” (PAT). This is for the energy intensive industries, which are
using the bulk of our fossil fuels — refineries, fertilizers, steel,
aluminium; or, say, the energy intensive sector, which consumes the
bulk of our fossil fuels. What does this PAT system do? It is to
provide market-based incentives for promoting energy efficiency. |1
know that the hon. Member likes the words, “market-based incentives”
and, that is why, 1 have used the words “market-based incentives’.
Energy Savings Certificates will now become tradable instruments. So,
India has introduced...(Interruptions)... This is not carbon-trading.
It is Energy Efficiency Trading. We have introduced a trading system
so that people who are above the best practices, in other words, who
are energy inefficient, can buy these certificates from those who are
below the norms, in other words, energy efficient, because not all can
have the financial capacity to invest in energy-saving or climate-
friendly technology. So, the PAT mechanism which this House passed
three, four days ago is the fourth very major instrument that the
Government has to deal with mitigation, particularly, which is one of
the objectives of the hon. Member”s Resolution.

Sir, the short point, which I want to make in response to Shri N.K.
Singh’s suggestion to create a fund, is that we already have a
Ffinancial mechanism. Now, it 1is perfectly possible that all these
financial mechanisms should come into one national financial facility,
which can be considered. But, | think, we have met the hon. Member’s
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requirements to a substantial degree by setting up the National Clean
Energy Fund, by having CAMPA, by having the Finance Commission’s
special grant, by having this “Perform, Achieve and Trade’ mechanism,
and, | think, this would go a substantial way 1in meeting the
requirements that the hon. Member has mentioned.

Sir, other Members have raised a large number of issues on climate
change. 1 just want to mention very clearly that two years ago, the
Government of India unveiled “The National Action Plan on Climate
Change”, which is available on our website, but I will make sure that
the Members, who participated in the debate and who raised these
issues, receive a copy because it is not always easy to do this on a
website.
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SHRI S.S. AHLUWALIA: Why will it be circulated only to the Members

who participated?

SHR1 JAIRAM RAMESH: Actually, Sir, there is a Parliamentary Forum
on Climate Change in which almost 40 to 50 Members of Parliament are
there, but I would be glad to circulate this to all the Members of
Parliament. 1 think, that is a better suggestion, one of those rare
constructive suggestions that come from Mr. Ahluwalia which 1 will
adhere to immediately. ...(Interruptions)... First time in his life,
Mr. Narayanasamy informs me. 1 will make sure that every hon. Member

gets this in the next week.

Sir, in addition, Dr. Pilania, who is not here, raised a number of
questions on the emission of green house gases and what impact it is
going to have. Just recently, we unveiled the green house gas
inventory for the year 2007 which highlights what are the green house
gases and which sectors are they coming from. Just to give you the
broad highlight, Sir, 38 per cent of our green house gases are coming
from the electricity sector; about 7.5 per cent come Tfrom the
transportation sector; about 7.5 per cent come from the residential
sector; about 17 per cent come from the agricultural sector; and about
22 to 23 per cent come from the industrial sector. 1 will make sure

that this document also reaches all Members of Parliament.

Sir, Mr. Mani Shankar Aiyar is not here, but I want to address two
points that Mr. Mani Shankar Aiyar raised. He talked about the fact
that we don’t give adequate attention to local communities in our
response to climate change. Sir, a couple of months ago, my Ministry
brought out a publication on governance for sustaining the Himalayan
eco system which talked about what local communities can do to respond
to the adverse effects of climate change, melting of the glaciers,
water shortage, deforestation, etc. It has all been talked about by
the hon. Members. What we brought out was a manual of best practices.
After all, Sir, if you go back in time, India’s first modern
environmental movement was Chipko Movement which started in
Uttarakhand. It was a Movement of local women who wanted to prevent
deforestation of the hills. So, local action and local communities
play a very important role. We have taken a beginning in this area.
This document too, which 1is, of course, available already on the

website, we will make sure that all hon. Members get it very soon.
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Mr. Mani Shankar Aiyar also quoted a speech given by the late Prime
Minister, Mr. Rajiv Gandhi, at the Non-Align Summit in 1989 where he
proposed the establishment of a Planet Protection Fund. 1 think, the
hon. Member, Mr. N.K. Singh, when he brought forward this Resolution,
was talking about an Environment Adaptation and Mitigation Fund in the
domestic context, in India. Mr. Mani Shankar Aiyar, of course, took
the idea of the fund to a global level and talked about a Planet
Protection Fund which is based on a contribution from each and every
country. In that speech, which Mr. Aiyar quoted, the contribution was
0.8 per cent of GDP coming from all countries and the total fund would
have 18 billion dollars when the speech was given in 1989. Sir, much
has happened since 1989. Mr. Aiyar is not here, | would like to say,
while respecting the speech that was made, respecting the speech

writers, much has changed
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3.00 P.M.

since 1989. Of course, Mr. Ahluwalia has changed from here to there
since 1989 but that is a separate issue. Climate change happened as

far as Mr. Ahluwalia is concerned.

Sir, in today’s global debate on climate change, financing is the

responsibility of the developed countries. §H 3ecRTSeT HT
W AE Fed o HO FAddg gRaae Ho: ATHCT Fo dA¢  Jd I
SATEAGRT gl g0, R a9 dAftee Ho A Sl SeRIRr
F O TWRd @A go I FTHS A% S EAeTen F TRA
uelt |, a8 SifEEed afefa Qe 0 gh  FE gA G Hed
I IR LR gasitar #gar &% 1992 Ho , & UN Framework
Convention on Climate Change 9 Rio De Janeiro Ho  gTAER g3
qn, 3HH UE HE IR € IE do &0 ARG gaghr g T
SRy TEfeh o, W HAEIET & 3ART -
SIEZaCAR 3R glagEdrT Fr: SAfEAer & T R g Fedll
38 @A Ao g df@r  mm go w0 RSE e F: YT
@A AfATY go, W g 39Ty T Fr 3k
TFATITST Riass FTT . FABAGY gw® dk do
CIEITC BT Fogelr g 9fde 10-12 @rEl Fo AT TE
T W g B IR GH IR W SR R -
AT FoIqd W W g, Ay 3@ BE Ao gH wfAd @@ .
o  contribution &% @A REIEY T & Contribution
Fr: FERE AR, @O RIS B

Ho AT @ W S P FEAT  TEA g HO Ig o9 G
go & wm s el A< Planet Protection Fund &< &R He  dg

ST R A, Wfhd 1992 Ho  ERTSER FASd W S
iGN BT UL, 3IWH HF WUR KOG HOTEn fb 3AA A

MR ¥ Fo  FO IHEAd o eI 3Tl FTCT 3R
gl Y A9l -3H9ell  SEHGRT afamdar [

While 1 appreciate the sentiments of Mr. Mani Shankar Aiyar, |1
think that the important point to note here is that India today cannot
contribute to any global fund. Funding is the responsibility of the
developed countries. We require resources of our own to invest in new
technology. We will borrow money from abroad, if need be, but we
expect to be able to generate most of these resources from domestic

sources as well.

Sir, 1 would also like to inform the hon. Member that the
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Government has established an Expert Group on Low Carbon Economy. This
is headed by one of his former colleagues Dr. Kirit Parikh. This is a
25-Member Group which has got experts from different fields. This
Group has been set up in the context of the Twelfth Five Year Plan
which begins on April 1, 2012. The objective of this Group is to lay
out an investment strategy for India in the low carbon era.

What does it mean when we say a low carbon economy? What is the
investment required? What kind of technology is required? What are the
choices that have to be made? These are the questions that are being
dealt with by this Expert Group. And many of the issues that the hon.
Member has raised in the Resolution and also the points raised by
other hon. Members will be addressed by this Expert Group on Low

Carbon Economy.

Sir, | think I have taken much longer than 1 expected to. But I did
want to respond to the general points that have come from various hon.

Members.
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Sir, climate change is a reality. In fact, Sir, what we are seeing
outside today is probably a reflection of climate change. To have an
extended Monsoon in the last week of August is a bit unusual. So, we
cannot deny that climate is changing. Now, how and in what precise
manner it is changing, what impact it is having, is a matter for
detailed examination.

Sir, 1 want to inform the hon. House that by November this year,
that is, in another two months” time, we will be releasing the first
impact assessment of climate change on four sectors of our economy —
agriculture, water, health and forests — and the impact of climate
change on four regions of our country — the Himalaya eco system, the
North-East, the Western Ghat and the coastal areas of our country.
This is a 4X4 assessment and this would be available some time in
November. This assessment is being done by the new network that we
have constituted which is called the Indian Network for Comprehensive
Climate Change Assessment. About 250 scientists from about 128
research institutions from all over the country are participating in
this exercise. And, most importantly, I want to inform the hon. House
that we are not studying the impact in the year 2050 or 2070 S §H&
Jo @ a8 | We are looking at the impact in the year
2025 or 2030. 1 think, it’s important for us to get not too long a
term but a short-term and a medium term analysis of the impacts of
climate change.

So, Sir, to summarise, climate change is a serious 1issue. The
Government has recognised the seriousness of the issue. We have a
National Action Plan on Climate Change. We are a responsible and
serious participant in international negotiations without giving up
our basic principles. We have demonstrated flexibility and we should
continue to demonstrate flexibility in this area because we are a
country that is going to be affected the most by climate change. We
have already taken steps to invest in and to create new Tfinancial
instruments to deal with adaptation and mitigation. And, for these
reasons, | would request the hon. Member, with whom 1 have had a long
association of almost 30 years and | can draw upon not only
professional relationship but also a personal relationship, to
withdraw the Resolution with the commitment that the principles that
he has enunciated and the ideas that he has put forward, will be
incorporated into our thinking, into our actions and we would
certainly move in the direction that he has suggested in order to
create a financial system and set up financial instruments that will
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induce investments in climate-friendly technologies in various sectors
of the economy.

Sir, 1 think, with this commitment, hon. Member, Mr. N.K. Singh
should not find it too difficult to withdraw this Private Member’s
Resolution. Thank you, Sir.

SHRI N.K. SINGH (Bihar): Sir, let me say that 1 am grateful to the
hon. Minister for what I believe is a fairly comprehensive response to
the multiplicity of issues raised by me in my two longish
interventions which had highlighted, if you recall, the magnitude of
the problem, the magnitude of the problem in short-term and in long
term, the need for adaptation in multiple directions and, of course,
the need to take actions on mitigation. 1 would like to bring to the
notice of this House that in both those interventions, 1 had dealt
rather extensively with the need
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for innovative means of financing. Sir, in fact, | had given concrete
suggestions on what those innovative means of financing could be. |
had drawn on the best international example on innovative means of
financing. 1 had also dealt with in a fairly detailed kind of a
presentation on what could be the priority areas where expenditure
from out of that corpus would optimize the benefits and optimize the
gains from those financial resources. 1 recognize the point made by
the hon. Minister that the cess on coal, that the recommendations of
the 13th Finance Commission, that the CAMPA initiative which has
obviously accumulated a large corpus and the likely accumulation from
the newly Energy Conservation Act, will all contribute towards the
financing of the many things which my Resolution had sought to really
highlight. 1 am, at this stage, therefore, taking note of the fact
also of what the 12th Plan intends to do, the impending Kirit Parekh
Report on moving towards a green energy and low carbon intensity
economy and the studies which are in the offing to be available in
November, both on the critical areas affected by global warming and
climate change, both in terms of sectoral area as well as the regional
impact of this, 1 see that the Government is making a comprehensive
response to some of the issues which 1 had raised. But 1 have just two
or three small points to bring to the Minister’s notice. First, you
know, Mr. Minister that Resolution was really designed to help you in
your numerous struggles with the Ministry of Finance of which 1 have
had the privilege of working in multiple capacities and multiple
roles. 1 thought that was to generate you and your Ministry’s ability
to be able to encourage them in the direction in which the Finance
Minister had led himself in the Budget in announcing for the first
time a cess on coal, by enlarging that corpus, by the number of other
ideas which I had mentioned in the first part of my intervention. If
you recall that | had mentioned about what the best international
practice was on aviation, on high emission from vehicles, on various
other ways in which the rest of the world is doing. So, | am sure that
you would like to really grab these opportunities as you encouraged
the Finance Minister to enlarge the corpus of resources available from
merely concentrating on a coal cess. Because, | am sure, and that is
my second point, that conscious as you are of the scale of the

problem, you want to ask yourself the elementary question whether the
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scale of the response is commensurate with the scale of the problem,
and that is something on which 1 would encourage you to undertake some
more studies to come to a reasonable conclusion on whether, both on
the short-term and the medium-term, looking at the enormity of the
challenge on mitigation and adaptation, you believe that the scale of
our response is adequate or not, and that you will favour us, perhaps,
in the Budget Session, with some kind of a White Paper, dealing with
the scale of the problem and the Tfinancing modules which you are
contemplating. | am grateful to him that he has conceded the need for
perhaps looking at amalgamating and aggregating these kinds of
financing mechanisms which have been created, and perhaps, such an
amalgamated corpus could make our response more coherent and more

purposive, and I would hope that he sticks to the kind of
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a general assurance which he is giving on amalgamating these kinds of
multiple financial initiatives and favour us with some Kkind of a

response.

Before 1 conclude, Sir, since | am on the limited issue of
financing, let me add one more thing. You know Mr. Minister, except
for your coal cess, 1 am not very clear on whether the other sources
of financing are a lapsable fund or whether they are subject to annual
budgetary appropriation. Perhaps, looking at the dharma of any half-
paid decent expenditure department, 1 would be surprised if they have
agreed to create four nonlapsable funds from which the corpus could
really be augmented from year to year. This is something which you may
wish to also look into. That is why, perhaps, instead of amalgamating
these four sources of financing into one large corpus, you could plead
with them to make the corpus a nonlapsable one, which will enable you
to, perhaps, garner additional sources of innovative financing and
also to look at the fact.

My last point, really, Sir, is — and | seek the Minister’s
intervention — 1 had done a great deal if you really recall my
Resolution on implementation and the priorities on which these
resources could be gainfully spent. 1 have mentioned research and
development in terms of low carbon technology; | have mentioned about
encouraging the use of low carbon transportation system. 1 encourage a
whole host of initiatives, a challenge fund, an innovation fund, some
of which you are doing, and 1 would really value a comment or two from
the Minister on, perhaps, whether he would look at those kinds of
implementation suggestions and implementation priorities which 1 have
mentioned. In short, Sir, | sum up by saying that 1 would greatly
value the Minister’s one-or-two-line observation on whether he would
consider pushing his own suggestions, a step forward on amalgamation
of these funds in favouring us, in the medium term, perhaps in the
Budget Session, with a White Paper which brings together these
multiple initiatives into one corpus and whether he would like to say,
a minute or two, on the priorities which he wishes to assign on the
possible implementation and the possible projects to serve an
objective which seems common to him, to me, to my other colleagues who

have participated, and indeed, as a total Governmental objective.

On the limited issue which he raised, about the response he gave to
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another hon. Colleague of mine, and also a very old friend of ours,
Mr. Mani Shankar Aiyur, who is not here, 1 would, certainly, not like
to reinterpret what Mr. Aiyur has said except to remind the hon.
Minister that he did realize that my proposals are, of course,
national centric and Mr. Aiyur’s proposals were global, but he did say
that that could be one way in which we become a part of that global
effort. | leave at that, and it is, really, for Mr. Aiyur and Mr.
Ramesh to, perhaps, look at further engaging dialogue between those
proposals. And now, I do not wish to push on that. 1 am on the two or
three limited points, with your permission, Sir, which | have raised,
on which, perhaps, even a very short response from the Minister would
enable me to, then, really take the further step with regard to my
Resolution.
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SHR1 JAIRAM RAMESH: I give a very quick response, Sir, to the last
point that he has made, and 1 want to make it absolutely clear that we
are not going to be a contributor to any international Tfinancing
mechanism in the short to medium term. 1 do not see the prospect of
India on the basis of a defined contribution becoming part of any
international financing arrangement. | have also said on the floor of
this House, much earlier, after the Copenhagen Accord was signed and
on which we had a debate on the 22nd of December, but 1 said so, and 1
repeat once again: “India is also not in the market for funds in the
short-medium term. In the short term, as you know, there is a fast
start financing facility of 30 billion dollars and we have voluntarily
said that this should go to Africa, small island states in the ADCs.
India is not interested in taking money from this facility.” So, |1
think, In the short term, Sir, we are following the advice of Polonius

in Hamlet, neither a lender nor a borrower be.

As for the suggestion that Mr. Singh has made, first of all, 1 did
not say that 1 am in favour of amalgamation. Amalgamation 1is one
option. 1 am not entirely in favour of amalgamation because in India,
there are diseconomies of size. We do not have the capacity to manage
large systems, and 1 think, instead of a large financing mechanism, a
large bureaucracy will end up in having large problems. 1 prefer to
have a nimble-footed entrepreneurial financial mechanism. You have
yourself talked about it in your intervention. So, amalgamation is one
option. But the nature of these funds is different. The CAMPA is not
lapsable. The CAMPA is not with the Finance Ministry. The CAMPA is
with the Supreme Court. The Finance Commission money is non-lapsable.
The Finance Commission money is a matter of right. You can’t deny that
money. If it is a recommendation of the Government, it is accepted.
The point of lapsable and non-lapsable comes when the Central
Government is actually setting up a fund, say, the Central Road Fund,
by charging a cess on diesel, or Prarambhik Shiksha Kosh by charging
two per cent cess on all taxes..(Interruptions)..

SHRI RUDRA NARAYAN PANY: There is the National Social Security
Fund.

SHR1 JAIRAM RAMESH: .. or the National Social Security Fund that is
being set up. So, | take your points. The fund should be non-lapsable.
That is the essential point that you are making and 1 take that point.

Sir, 1 would like to say that the hon. Member did not say the all-
important sentence, “l withdraw the Resolution”. But in anticipation of
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his withdrawal, 1 would like to assure him that..
SHRI S.S. AHLUWALIA: A “White Paper”.

SHR1 JAIRAM RAMESH: Not a “White Paper”, because a “White Paper” has
certain connotation in our system. | assure him and the House that we
will come out with a “Discussion Paper” on financing of adaptation and
mitigation iIn the domestic context, and | will bring this in the
Budget session of Parliament.

MR. DEPUTY CHAIRMAN: Mr. N.K. Singh, are you withdrawing the
Resolution or should 1 put it to vote?

SHRI N.K. SINGH: Sir, in the light of the Minister’s comprehensive
reply and the explanations which he has given, in the light of the
fact that he has accepted to bring a “Discussion Paper” on financing in
the domestic context, which was the purpose of my Resolution, during
the Budget session of the Parliament and in the light of the fact that
the Parliament is not being deprived of an opportunity to have further
discussion in the light of the “Discussion Paper”, 1 wish to withdraw
the Resolution.

The Resolution was, by leave, withdrawn.

Special financial and other assistance for developing Sikkim as an
international tourist destination

SHRI O.T. LEPCHA (Sikkim): Sir, | beg to move the following
Resolution:-

“Having regard to the fact that-

(i) Sikkim is one of the beautiful State of the country, full of
natural and scenic
beauty;

(ii) the third highest peak iIn the world Mt. Kanchenjunga in

Sikkim;
in Eighty-seven per cent of the State is under forest cover;
(iv) the State is full of different variety of flora and fauna;

(v) there is vast potential in the State for the development of a
world class tourist destination;

(vi) it is a beautiful State attractive for tourists; and

(vi) for developing Sikkim as hot tourist destination there is
a need for further development of the required infrastructure;

this House, therefore, urges upon the Government that special
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financial and other assistance may be given to the State of Sikkim
for developing it as an international tourist destination and
enhance the road, rail and air connectivity for the purpose.”

Mr. Deputy Chairman, Sir, Sikkim, a small Himalayan State, joined
the Indian Union as the 22nd State on 16th May, 1975. Located in the
North East of India, Sikkim has international borders with Bhutan,
China and Nepal and national border with Darjeeling district of India.
It is one of the youngest Sates within the Indian Union. Sikkim’s
special constitutional status
under article 371F makes it a unique State in terms of various
traditional laws and institutional practices.

Located on the lap of Mount Kanchenjunga, the world’s third highest
mountain, the unparallel beauty of the State and very friendly and
hospitable people are its competitive and comparative advantages.
Sikkim 1is famous for its lush green vegetation, verdant forests,
landscape dotted with perennial streams and waterfalls, scenic valleys
and majestic mountains, and a range of rich and magnificent cultural
heritage, all of which provide a safe haven for tourists for long. It
also draws thousands of pilgrims to its holy shrines and monasteries.
Indigenous architecture and the crime-free society added to the
natural attractions of the State,
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making it one of the most sought after tourist destination in the
country. Tourism is an important sector for the prosperity of the
nation and the State. The attention of planners, social reformers,
politicians, cultural and academic scholars has been focused on the
multi-dimensional growth of tourism sector and to make it one of the
important industries in the world. It is one of the
best and convenient platforms for educating people. Tourism provides
an opportunity for
cross-cultural communication and eliminates social barriers that
impede progress towards understanding and harmony between people and
the nation. It opens up new areas for promoting national integration

and international understanding.

Tourism is one of the priorities and important sectors of the State
and it has to become the main economy Tfor the development of the
State. It is non-polluting, low cost and high return oriented industry
for the State subject to certain precautions. For this, the State has
adopted integrated development for making tourism the most viable

sector.

The State is nature-gifted and having all sorts of destinations and
circuits required for the promotion of tourism sector. Sikkim offers
impressive varieties of tourism products. Some of them are: organic
green and pollution free State; very rich culture, traditions,
heritage and strong commitment; eco-tourism and wildlife; village
tourism; adventure tourism; wellness, health, yoga, herbal and medical
tourism; religious, culture, heritage and pilgrimage tourism; tea

tourism and hydro tourism; conference tourism and many more.

Majestic mountains, green valleys, wilderness and sense of
adventure, ethnic cuisines, peaceful and crime free State, hotspot of
biodiversity and a mixture of things that would make any place on the
earth a delight to visit, has made Sikkim the most sought after
destination for tourism that it should be. Virtually unexplored,

offers unique opportunities in almost all the major aspects of

tourism. We have lots of potential. I 3N oI FHer
aam aRm  Ac  wWle g0 S| gRceRes go, @ Ho
giicaRes F 9T Ho P Fo  §gd  FeoT AR
S 8¢ gRcoRds [ P FEAET qr2erer afferehe #o

o, o afFerea F: WHR AR Tgr F: LRI 3T T8t Fo
7Ty Hoad 9 e F: 3mAe e o A% IR I
gl sEa AT Ul 2012 d& TE KN ichicca e g
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SITEaT| 3 IRy o AN TH ST IPE G EERCTE | 5
afferra 83 UWc BRES FR HeC o, sEA g8s
e Cicic) ST e g, SE o ST Ho @ T
graar g, gd 17 RIAC Focldes CE] g agl
e aH @ wE A ad B¢ gE oo ael  degye
Ho gy #dx g IR S degee haTe arelr |, e
AfETes arer BT agt TR dn g7 T 3 AT
HIT &t EH oET  ulEge dar So  gey Ezar | Fh
affpar FHoe TG T wW g afferns HUSH  -HA qeT
g, drEge gqeT g 3O cma Fo of€ , 3P gEar FA
P A€ , IR TFRT T Ho A€ Fgd ER gfgare
CEIDED ggl o "@ea &

W, HABC HETSIT , S ¥ER F A Ea 3 v N 8
FiacoRes E2 EEB < B[] (1 3@ HE 23 gAR  WE T
A3 g0, ofehel aferend H:  HBC HETSII 28208 WE
Iar g, 9 &0 gieH Ao OR |RE Ao SRS 3@l g W,
SRy F: T Ao afgRlr g R W A & Ho
T3 P 39 o & oo ed FT: SBFRRT gar 1T go &0
SAReH REcH FFd 6 or@ 3T R afgRl TREcH CCH
34 IR 3TT| AfFeA F: S GET [EdT sfEess 2o, 3w
agr W A FR
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W, d@ W TS AT s dww 28 & Jo GT 99 -
I go , oF 19300 WZ J{o W@ 28208 WE  dF I FAS Eo
AEEH s W@ ge IR B v A Tgd
EEIC gt W, el o @Y o o€ gl W §gd
AT gt CE W Lakes and Wetland I &&AT 227 & 3R
aResRes #Fo  dad 100 F N @ W FEec =
3N e arfer #FowAE gr W 9 R ARsy e @
[ e e We AR, an a8 oA o ARt |, &aife
AT FEetore R B ggi  wL AEROT gEES g8 W, dgl
W 21 TEfRR g 3R afFee Ao HEgd 9 RN & o
gEH  HEATHRAS qo gEfar  HFRR N W g, @A
TAR e @ e &0 gl Caeliron Ho A% ol
STEF , @S o off To SR , gResRes 31T gt
IRt U glegEde #A:  @EE  ©ET @Y afereed
ATsRels Yo &S U1 S 3BT o, ¥R 3w
dy  F PF  TE A4 waT  ge, s FHe  diFed Fr: oEr
ez Fo W FH W S gdT W@OgD W, ®WoHA
H: S spa @ QAR g0, ofhd  OlewA #H:  original spa go
hot spring, d@l W TEA 9 hot springs & WR SES o
EICE =T T gH M A AN, b spa SO F ST
& W, HA: WS Fo dA¢ dder dgar go Sio agl W
Sgd  d@n wenfaar g g W 150 mammals g , Birds @I 552
CLENE] g W, d@ W aITase @ 690 IS g
W, @0 @ W A IR #o B gAK@l Usdl
go , AT ofFea Ho  gEAT T™d oAET & I T SEe Ao
Ta -da go 3R gEa g W, a8 W g R # 48
ERENI] 58 R W flowering plants 3 4500 st go
Tg  plel arer e gt S Rhododendrons 8o, SH®  grass
$FT g, Rhododendrons ¥E U plants go , S ®@dar 8o go, FHSI
il Ao State plants 3@ FAT B I§ Tes Ho
el et g Eh 36 APl afferena Ao g agr T
Medicinal plants 426 &: , dgl w s AT
g o SeIEg  gEE  He 3@ odn 3T
RS @ A e o FW
w % W @ m uE
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T /G A AW PR AT el P W, B Y AR
affFera He afgd go 3R ferns Azd 362 B g Cas
qgeT , SEaAY Ho HEET Fr: gear o ¢ gl g o
go 3R tree ferns g S qRHeT AT go, 39 A€ #@E
F TRT AT g, @8 U AT ATBSA ", BREC Ho  Xar
T ABadl g 39 IR T Jo ATAT 60 IS & Then,
we are very rich in the varieties of orchids in the whole world, which
are 556. There are 104 varieties of “river and stream’. 3H &R qo
airRa wn R dc TS H/E AT g dEEA  WER §gd
AR WG o IRFA o WHR & i gegae g
& #Fo  yegae gar I g, ¥ B WU
Fr, AT HsH F IR TReA sfarése EoTe)
ARCT @ ST Al qo TRSH SN Hoe M F@
aft gAY ggd Heg @ g¢ gA owr o Ig dImd g =
Jes Hs  UH Sl [AEEC:E SEEAUA CC I
Fr gRcsRds o /o IO §A @k PIRY W ©
f g @  #v @ @@ @@ ¥ @R %@ W
surplus go 3R @A 2012 @ @l geer F: gER ol We have
a potential of 8000 mw in hydel power. 3% @ T IR W FHA
WoE R Jgi W U A @S g go, sdifdt g\
m wew b TR & wed &b SRmW @
AFAdT "o 95 WIe TME SR go IR ATEIT A: 100 AT
&t g @ dRc W IWH Ao Tars > HgARH
gsgafa S e gt o Ao I &t gAY e
plastic-banned < g affres Ao gEIRed T FE oo
A I WA W gEe 8o 3Rs TRe T grazing banned go 3R
EH grazing sigi  dot B¢ des e T | SR | M 5
Y

XL

£

121



FE i Raa = I iR P AR W HGHAT ARA o o
Sarer ®ST HEE  gF g8 W sWE, gERY 3R T RiC)
G d= g g gt O TReH o AEIH ¥ 2@
® g | Sn AN AR 3R Frgforehere go, @ A
3o dReEn -de W TR e Usem |, RAife e TRueE Ao
FgT  fo HO 98 2012 Ho  TWAE ETACI | CE I
o $o Ff@ATT F: HH TAW & AAAT HBH T 0 0OW ARC
R oS A AR TR Fo BRIBAA F o oemT g
59 g Vo UH Hoclded TR gEd o a=r e d@ §O
g qRIATe Hearet g B¢ 3E e EO vl S 0 ek
T 3T o HTER HWRd  Ho dpr afeed Wl Ig
qTEA 9T qw Ao @R T Qo el , BET WD
W U Ee ARIST W HUSHS  qUcHRES &t HRd  WEHR
ae ar  afEea Fr: afg F: T dERIT g qua &l
Frdar g safoTr He  Ie WHR T dur 9ded BECD

[ FATS FEAT AT g FfY gAR REL Fr: SETET
BTG RIeT yrEaee:y aar ®eH Fo ALAS Ao A ot
sl Ho W Ao WO 9@ @A #_aT g

The question was proposed.

W wEw Eartedr (FRTS ): IUENNIT AQed |, EAR
@A A . o S oo 3O 9T F A Ho o€ Th Hod
Hed o GHS @ go AR H@eed F WS dFd Segid S
Cir:) aferea qRA o IR dAr  Fda , Jo &@ sga o

Y Y Y FROT Fo

Es

o e saH SR 3T LEE I L
e , 3O S e @ Ao AWT B Haar g g
¥&Har go dg Garden of Indra, &fA@m g g Ehar  go  owEm @
FousT FHo  Ggr

S F FeUaAT Cas

W 39T go v

%

<N g0, @ S l{é He



TEGIAT F A T Ho A€ Tg B WER Ac S FEH 300
g, 38A  plastic-free &A1 , organic farming &< A€ @
Carzcas BT s i< B g gar  , smoke ;T industry @H: SFAT
d& gwr @ M, TR RG db AN qOgfad Herar Cas
ST N WH IS deH go, W@y WhH HGAT AT F
3T Ao oAy AG AR Ho A 399 3WEd Coc B
RE o FeA 380 &P Jo  sisg g, 399 3R dheld o
gr, 3@ AR & SEelA Al @& |, g@faT  do 3N 9
F: TR 3TT HfE B0 TICH qUd ST R go , sgfeTw  dg
FTaT dL , 9§ HoFe9d @l gAR EIES SE M . dwET
S Ol Ho U g IR He s QY gHYAT AT éi:- o
Fedr a FT Jo A JARRR F I Fa go , an &

a ST Fe I IweT Qo 3TdT ﬁ , AR qAH & agT
AT Yo, FTAS  FH  0OW TH TRERRR go, 3HET AH  IE

I WU do afg @ et wRer @ar ge, S 9% Ao
SJH A SRl Fo 3 9y e i I I go IR ag W @
HH o AT gn B¢ TG HRUT o o I9 @l A& aAe 9T, dn
AR AFS o 7 o oA WS I 3R ersn agl MeH
Ereg & incarnation &o | H: g AES  WHT 7 Ho A W
ECEZNE G L 1 T I g

R EATED Hhe o 74U @ TSI g 3 HEW
I FEAE  TE go FO do 3T T WM HHS |, HAlH 87
WG 3ol reserve forest g 3@& ¥ protect HT B¢ 3TH
i 3% U 3dd g o Flowers g, AT AT Oo afieeed
ggell TSI an, ST daffodils export & &  HT 3N IS
flowers export @t q& FC T, T@l T 3rgd medicinal
plants g2 , 3 3R gaEd S9E FEl 7 A 3ogiel afh
3% g W A @ go, dfed 39 W AGEU P
3R TgEeE S & W {4 3@ gEaaneT a ge, I
smuggling & g, 30& A€ FET  H gam go IR EE W o AW
o (@R g #fY 3PN 39 medicinal plant &: IR Hoe  JE 3ol
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T Bo, db ofEea ST 99| Fg 5.5-6 A AEET ot

FH AEE  He E I A4 98 S F: Iegid AT FHL @M
g3 Bh  dchreieT WAl Ao FER HI H @, g & @il
ST [ gaRr , WA Jo FEr ,  go R AHTSIAIE, Jo

FOEI W @ ¥o g9 FW dgd G dh @ IRIET - Ig 16 qH
1975 ®: HRd  H 224 TET Tl

AGET , S @EW 98 Wiseld g2 - infrastructure.
gRiCYT AATSIAIG N erfoiferar #: hill queen =Y o
at ¥ SR , sanitorium 94T JA¢ o ARG dg@l W infrastructure
develop &fAT @ 3@ efafeler F: develop AT , && &

3 OB3Y He F @ develop AT |, 3R AT F: develop
AT , AGY  F develop HRAT , SEIGe F: develop &RAT , ef@ar
F: develop AT , 3Iegley @ develop &1 , &M@ Jo TEREH P
develop &&f ST 3ogiel EIE A CD F: develop sHfAT gl
FRAT , HAH CRacolR 1 I AT o HE A 3ART AT
R HAT  H FAIOT T B ST ¥ ¥n 9o 3ga IiRg
Ho G GEATAT T qo afEr el TEd ¥ IR AT Qe

Eax g'{éﬁ @AT AE do A ST 3@ FAT o UH Fedl
surrender gl FHiAT| g HROT  go  Hio gl afh T&h TEAT
go, o TH VT g0, A@H oo 3@l FiaT| National
Highway No. 31 is the only road connecting Gangtok. WR@rls Eas
3Meeelst Fo HROT , FHAW -FAW AR Ho 3T Fo PROT
FM -FHA §& Ho SR gg TEAT §§ g Sar gh 9§ TEdT
§& 8 S $o HRUT IO T@l AAF o od@Y , 9 JAo dH;T
N do dE Y KB GRT §§ g ST g8 dded gl Ho
IESE i Jo T 0 R R & 3ogiet or 9w
@ g g T FHIT agl e oET IS go , 3R U @
=B Bo 3R 3 3 @ o S HOR AR HET g

R v )

AQIEA , TVE Organic State g TR gl #o  industrial
revolution &< WY - population &¢I Population ¢ , dr
USTIR TqART  , USIR angle , ao industrial revolution 3T
industrial revolution 3mar, dn Tar Ao 3uer ot Srmer TfeT
Faife g® gt Fo HE STaTer g AT PRI o
STETeT et T go, @ dnorganic WE 3 WX, WBiEASeR
IA W gAA  dEER 5| g 3eglel 3t d® organic
Year & @ 3R 3w 100 g organic & gfar & 3wt 39
CIE:] Ho HA  §HR He Fd BT , db YR el B0 gEE W,
TG F gEE W, herbals @ gES W I Hesl dL gFM 0 W ab
We Ho stall o@  go AR T A inorganic @ZE @ 3R
& Afoam organic @E &N 3RiAS TE  ®h 39 S FPHET

124



125



AwEIEE o, 3@ I AGUEE . gOW FL UH G AT n
FAG 9 WA AT g db 3HA UH gredr WS T @ Ao
go, W 9§ WFRT HTHART o a@pr gredr Fo @A A
STow®r g W e F: PE  do TEele b O EEd
g FOR  FEHA3S W& &, T§ WA &

A AR g0 &S Segia S AW @k g, Selel  HIET
WHR  g@rr SE q@ @ oo =Rl agl Rew
- Fo A T A i FPEES daer o ®e  , car
TR o afh aferend o @y & S, Sfge s ggdy
TEE g, W APds g, AGRA  gn, Aueg gL, BT
g g I #E AR zar g, 39 @l guEt F o oar
HEIEE Ae P el g HfT amhs  3hr ol
o P S TR g W@ @ s 3cRTEs 3R
AR Fo oo Fo , AR FRa Ao W oSeE v ge g,
S gt W Solhl Fo SFATHT F: A WHR & Th
AAT  Selell  WRT  , Ak 3 ollel Ao A aoge 3R

|

e 3ph afatedt @%@ @n, a@eEr g0, @feg EQERl
Ho AG 3T A TER A o s PR 3T
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T T, Hieg S gFd  TT &k AR o deolac Hw @
e FAIT I, 3F dFd 3R SH Sg i@ I AR gh
FhaT  go B Segiad aR@ae Ao IR W RNl F/T e gan
g, AfkT 3@ A 38 o Fo A& ofEm mr , saEfaw e
Ju  Heode HW AT FgelTd &t REIRY TSI
E{Birra s g TISFRT F: g ar go 3R
FEaT g0 HO oAb Iled  go , J@AT AW Heolge i &
[y ey o afar g3 B0, JeAd g oA fo:2: F
TISTFCRT AfeT , @l Fr: AR AfTeram| Jo AP, S
AT , 3 ety , @R IR FEma o g0, gl
JUTIR Fd gt TN Qo g gl GlEare Ao g
i3l AR Jdyar ®wE -@fega Ac gl T HTATAT , do
gt IOy g, oifha Jo agl Ho dhosed Ho I
FdT Agr T RS , HA  HO TH ar &F 9o @ar 8o 3R
AR (521 9o Al #aT g o9 9 . afdEA ags afed
o ¥, 39 gAY L dY SRd  WHR  Jo AR P oAb
g glga w , AT 38 g@d Seale Tg P & ST
. F IR Ha 399 HEl SO 9§ 3H amEr W o, Pad
gl
go

ag

400 YRERT Fo oTd g sOA TEh  gABIEC
TiRT HAife go o URdarar o 3R Jo o HRAaR
affFera R &0 g 3 gr  Hee @AW FeR Afer asfr
' ’ W UAT  Fhd g IR afees . aEs
ESpl
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4.00 P.M.

Ukl HE AaRfY  GRUTEA qEy ): 39gANla AT,
g gy HAc g™ Fp Mg FHoe F§ g Um Q@Y g,
SFH IR wAR , gEma qTRem , 3cR@s , O 3R
30Tl RE| Er) [ gieres IR 3o REL
Tt gae #dc S8 g & 3O WY -y, AR 1
Arey S go, 39H KICERT] g g S seven sisters
Fgad o, kA 1975 FHo  IilEeH & induction @& o G IR
R IS A -3 Efad Ao cf@a @ o G Jo GEF
T oER: I

AR oI St d@e S JEeRe 3T Heod Ho vy AT go,
#o  zHA q@  -q@ @AYE FRar g T 9gd SR g0 &
gy Hoe  TReHA o gem e Jw IR oA F dos
A TREC sRcaerT S de dft duw AR S
Fo W -WY d@E I AEee Fo o @feA @ Q@ wASA
R R S aY ) accessibility 3R physical
infrastructure gl 3T aft AT TIRAEH g
oRT  , | e g TRT , W P B A
g 3R T@EH ST g =iRU| 33l 3rEcarferr qaEs oo
FeT  Hfo Afierws I AR agaet Fo AR I ™ &
et g R A% FE g gH I ogA fo FO AR WER
o JRIEHT afferena Fo el Ho de Yed T CEic SO &
FH YE s g 3R gEf Fo dAloT TH TIAUE i e
AT go, AT 3@ FH A S WAR go, a8 sga  dwh &
EGICLY #Fo I ARIH [ gETeaT AR T AE
W o TRET , 3aF FHA FAeql  Fo Jeql @ W

I §H oA W ogF wg g dr g 9@ g &Y AR
2T 3§ unfortunately sgd @& 8¢ o9 g4 e geoft ,
SE glageRes , Jiegar ;M g ot Jqo 9T IR
compare &d o, W9 3R 3R oS dn 9gg o,
AR U Y R & o ¢, Uigds 3R Fafr go
aﬁ R {ﬁm & S inflow El‘-:::- , dg HRd Her PR
TREew Ho FEE Sgd ST gy 3l FeIfRrr FHo o 2
FUs Adn IR foreign tourists A o, o9 Fio IRd Ao 50 "
o FuT afeRl gl g g 58 §H o OHha g FIT g
ReH Ho A Ao 9gd Sl g zgfar  sRa &
[AEEr: ] F WP Ao ST g TR g 9 §H economic

128



advancement & 91 #d  go , O §F U4 WY A Ho GRF AL US
economy @ W compare ¥«  oPld g¢ , d 309 ART-AT Sk
gAY industrial growth g: 3L physical growth g ...(3¥au= )...

[THE VICE-CHAIRMAN (PROF. SAIF-UD-DIN-SOZ) IN THE CHAIR]
IUGHTETET e, S Ha gamr  go ®fD S@y @o
geft Ho HPE #o gH Sgd 98 &9 §H present growth
FoTgF wA go In S arelr growth @& T&d @A go , dn
38 tourism @ AT FGET Sgd &Y g E3SED Eiiy
development of tourism infrastructure Sgd & gr safer  #Ho

TS ARYH o A7 i Fqo  eTEarEd FEIT T wma
WHR  Bo 3Eed U& Multi Ministerial Integrated Committee &
Ffad [AREza AT , gafear s , Ministry

of Civil Aviation, National Highway Authority 3mfe rfdea &= 3R
HRd @ CReH aifed AR TRE aféhe A @0 G -Ey
R A -FF@ - FREE SlicETe ] qur & S FnoSn 7
HqecH g, 399 W@ e = Oifed I 3R sHA  implement
FA  Ho AT AN G d XPR g, a8 3dP WG P
STE |

3qgHTETET S, & ReA Fr 9gd G Ao §@ Hhd
go  Rega Ao REew attract & ¥Hd g sfaee
F o@ §H RECH F attract & FHd o Slar 3l

Jrgearforar S do dRWwEr S Ao #ET &0 gAR glaea @n S
Qi'a‘TaT g, wER S ‘ga‘{aT go, W Jgrs go
afear
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g2 , White River Rafting 8%, s®@® &RU §AR TgT adventurous
tourism 8 Hhar B AT & @ & unique culture £, 3%
FROT i gA §gd Ao tourists & attract & HEA g FHo  9Ra

WeER b 3R afdvex oA AT Fr: TE AT aar
aTEIm HfT 3 ReA 3FITHT AR A e He @
T o A URT o T 9PN Ao g W go, 98 ST &g
g Sn geed development of tourism infrastructure &< @G
IET gled |, WeRe , accommodation ¥ @ #ARE #o

o SrEr g, g\ 2@ Bo &0 do middlemen Fc HEIH T
implement & el ¢ & Y TEENT 131 i Ig S
haphazard way #o &g g1 W g, I@ Re Jo ®WoA

AT g7 it F: ogar @ RS wEE uwm W cEr
go , gg d& o8 g T IaTHT FE  pressure H: Tog T

development of tourism infrastructure &o of€ Jgm FE TEA AT
Fhdl B dferer  , T {I’cﬁ?’:\q’ AT b= o) Eﬁ[%’ BTST el ger
JfEHT  tourism do Y HE  dEdD Er IS P o M. -2 Fn
S @7 recommend FT OF ad g I S middle man g I @
contractors £z , 9o I BEET 336 o dC , YT AF IR
Fo @ W@ #WRd g & g avoid &= AIRUI

#Hoe 3w AT o AFGT  HE S Hoo Hgel  GTEIT Car
LECE: THHEY 9B WY g A Ho @A HAo @@ -&ar

infrastructures a®  WIRT IR I/UMAT WU , 3EA 3R AFME
Hde  w@ -@El [eE) glAT Figr , dfr SR §ART tourism
successful g@mI

S @ g &0 uEds Ae  we oEr W Ay go, S
A river Kwai g d®vUs dos gk Ho AWM S¢ river Kwai
W TH SET T g AT 387 98 IRe safT  saET AT,
Halfh 9§ I W T gl H AYAT 37T Fo FAT oo SIET
qEAT AN 39 g %o construction & @f¢ & British Prisoners
of War ¥, 3l o@MAT AT AT 3AH A 3 gRfer AL TS
of: agl river Kwai 3iR3A W a8 IRST a0 d@a Ho A orEn
dEr S| & THUS o8 arw  HAo  AETds Ao , @ W
e AR EER I grw g un, g8l W TS Kohima Epitaph g4
Jg Epitaph o5 Fodgd  gW 3T popular epitaph gz, I W
af@r g 2o, “When you go home, tell them that for their tomorrow,
we gave our today”. & SR FIRAT Ho o o@r car |, dfesw

= IR el Ao 2@, A9 ded  Hoe o d%@eEl E
AT, S aR Ac g ge , 39 @Rl A 399 relatives
ArFecAT Sl & TGSt ot} T Vo, TEr R FIRTT

aR o epitaph, JFUZ Tos aR  @c epitaph IR sgd R
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epitaph @ gT g, IoAH FIfeT Fr: 8 TS epitaph 2T
AR F: capital HRAT sgd g STE g, d@el ugr
§gd  security problem gb #&hdl g

1962 Ha: 37U q Fooar oeg e AF JA¢ AR FIUT
3TTShATT FEAT Ul FAH o UH F A GrEeT o, @
qrateT door  wEr  Smr go 3R gEl SOg @ AT g4 g,
Sf@er  daer  ded wer ST gF 3T aml Seel @p Sfagm oo
ey g sew  @v @y gy g8l qapfas Al EL
go, S @ wmme g FHe  afh afea , AR OIS o
TR FHe ¥ FgeTT qTET g, Eir=o o
STl #H: , @ tourist attraction g3, Q¥ Arey sTe o dfg
T Saer FAAT  TIRTI H: v A8 FE W g HT AT AR
KR F:  tourist destination saT dfFv I @R s Cas
tourist destination =1 &fST|

g AFHdRC @ problem g In AT ¢ Ho o, @
security problem 8 I 8¢, I§ problem basically unemployed youth
& PROT g IR 3% U R HE AT go , safeaw 39
attract ¥& 3¢ g A Ao  wffd s Smer g, S 2w
P af®g gt G BT immediately &0
MTHAT g, HAH industrial product @V H@hE o dafe o
consumer AT g, ER) ESGl T
?‘a::- ST 33?—_@' EEIG Jqo 3T BT F@' ?G'ITI s
g BREET gk #ehdl go , S service sector go, S
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tourism industry 8¢ & tourism industry &I 3W@R gH importance g
gl S gER AT s Hoe @ Qeddd I W g
398 dAfbea do  gH FHEIE gh Hed &b

W, TElr d TE go PO FER Ho o Sl geRdr He
CIEE Y ggT WA Qe go? a@  F qUSAHA 3T 3T
e o TAd g, Ho o FYH I@AT afeRer g car 9nan ,
Ig Wi H ar S @ I g S o gn, gl gfowmRa
E2iE I I #o IR mE A& wgen =M s A@EEH @
Ho  #7H S, S e Ho o ReHA Fr: M represent W W} g
AR ge el A i &, an F AT e
FAT  §o &0 TE S resolution WET  IRAT o, T@H WY WY TR
ger ARA S Fo df @ g an Y& §aw , d@l
Fo A€ VAT mechanism 8 Sf@F  tourism development @& & #AfS
Yo gdiq |

3n . Ff@Aw g e G} T ): AFIR , 3er8e 35
ay 9@ S Ag, 1975 #Ac  FH AR e  #Ac  do, W TE  go,
ol Ao vEgh @0 O wn s 9, gEe o TR it ekl
33 ¥ IR gy Ao Uw gugEen T TATAROT T IAT AT HiO
qffFhe ST Ageayul qEeA PR HRd  #n 3 & #
F ogAA Fo g TH IRV Feged W g T 9% HRA
Ho IR Ae AT A 9, a9 i/ gF Aer Ol o TR
I GEELAT Fo IR Ho  wedam  HAT WA o AR
Fr UE g7 db gH OWT @Al g Uo &0 gH o9 §3
g SR SR #fns S| gl @ §| g &
afrend gl g §ga A W@ e afEeH Ao §gd
PR o go , dgl qR -UE o ARl F FTTET g
i) Sgd  QTHeoAdT o FO @ ME . e 1= R
resolution T@ &4 #H: FASAT g HO AR 35 ay¥ g T
a5y go, Sb B0 @wEE A ey g0, S &0 sgearfaar
S FEw® Yo INEAR Qwar  Sfn i @ Usw @ So @ew  gam
wwe S e 3egiel W@ go, FEH QR
e alRT dRFe TESA o PO 3T Ted do 3w w1 o weww
A 8o, S IE AT WBAT 8k &0 GeeH sH 3 F dgd
g Fgcayqor RO | Tiierne Ac  Jo T TGS
g o 3@ afm $o wEAT i tourist centre ¥u FER CEir
#A: g @R & AT H: 3 oI @ . Ilw FEIT HiD
afferersT P ohElt Jo ., ggr F WHR A0 ST SF  Hp AT F

%
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AT FOUgd g o AR AR T d1F W @ B §H Al Eox
i Ho AT 9 T& tourist development centre & & #Ho
develop @R Exc af  3egie agl g o -3
Ei2zal EH o dn @y &fo g8 Fr:  GTATEROT W gk
H , JeI™ gl Fr: gEg A go AR agr #:G hydro projects &k
THTGAT go AR agr #E  Hydro Power Projects go &l

AFIR , Fs IR dgd  ER gl #:  sfars 3 &Y
St tourists WG gu , 3944 entertainment &u of¢  dgl G g
casino & -3Hopen & @ go 3R T@m W F$ casinos &P CE
T He:  tourists @ o W v, ohd S SRe  gaEEm
go, S 3ERiSET REH S FH A go dn
infrastructure &< @1 I8 A @Y o ®fo P IRE AR
Fgr TR AT dn 3o RS TR W alegEd Sk
e oL R o @@ wem @ mSE A TE do,
1999 #Ho Ha Barcelona ¥: Royal Caribbean Cruise @f@T ar 33\
tour Ho: gH o 4 Indian families o FT o -dF gIAR
travellers 3o 3R g8 Qo HFA 4 Indian Families e , gA 12 &r
Ay 9E  Ho AT Po dwed Jqo o9 3R gRe FRAT O THETH
Fer Fo dR Ao §arm  , Jf@d 387  §dR—T HiT 3T Her
Ho aer o UEe |, SH ST #o gae  ude 3N Sw sEEr HT
A 3T &S 12 dwr MUge , dp ER CREw Ao afer I
TS HT 39 glageEdei 3= e g 1999 Ja TS
ARFT o 11 @& g ge g0, Afhd IS AR WO dAo ey
o S I afm F: oHRA M TE W IAW, IS
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Ao Japanese dgd A& S do, W glEgEde Ho TRECH
Japanese ¥ HH Adl go - Americans §gd Srer go , ofRa
glegeart Ree| gga e ¥ 39 glRiceRds T
SMIET , g8 W O @ S IR glEgEdEn TREeH Es
AR Hgd ]I dAoe & v S 8o, ST W Ao Added
o, FlegEe Ho I o wgd CEUNI 1[4 Ho
[AEga:) CIS 2 afferna Th T G go, S awdg
Ac  gRceds T i/ dER AT ST HhaT g TEl w
Cre FI: highest mountain peak &SN q  Jo gReeRds

HAr U Jg  FL Aged  Sdd g S SEmR R e O e i s
F FEH  §9r GEr go, g a& & oo S gw , A3
cRfew % = S v B O agl e infrastructure
developed g , & oW UgH s g & Ig W9 H{H  AieaH o
A Ao o @Had g AfeeA Ho T Ao @y gdor go,
el gAr Yo AN S gar @ Yo Hio gEr R 3§D e
o, W AR Cirany FOFHH YE AT g g, Ak Tg
TEF 9% an ger gn 9iikul g dle o TWERe P P
2012 #He gy g HETad go , Sf@s  @e Ao el gERY
aeft @ AME: . dwr S §ar W Yo, IS &Y Ao FHo
ARA  WHR @0 Y FwEn HS 39 TR FI: international
standard &0 §A”T SR A@H  3HA A9 ST §8T g Hio dgl
W 3H YR P BE  GEEAT T U AE R I FHET Harellx
Fo  HEer F W@ Y B¢ gEl W international standard &
TIRATE FART ST AIReU| afferens A e dgl Fo AE
o o , dfed e W Ho oEy &o of TS dgd 931 revenue
earner g Thdl g §H @WT G H FHE Tl HT R AT HT
gRceRes ggd  HAgeaqul go dr gER gy o AW
o @ e 2w L @ @ o® @
S o §gd Fgcaqul aar Ro, S QT rATEROT gl
a3 et e = aoffen Fo o dET dgd AR &
AT , A gl o IR AMTER W W &t T JA o
R ¥ &o W A Fh de]  d9gd ey {A U, @ dR
o Fodast  Ho |, B gA 3H IR Bp IEAAT . gedr Ho
RTIR S, ggelnd 1 ) (= ror S| HRHEH  F
T go &0 neh g8 W g L5 BT go ., HoTdEgd 9
amre  #Ac Reed gl St W osme e Rl
#Hr IR qTRA Jqo WA g, Hoe UG T FL Aged oA &e
EART AN a2 el gER ATAART arelr o T
Jgcarferar S A\ W W Ao, 3ckEs Ao  d9gd 93 93
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CRCie) e ¥} IR GET 3RS S W AT, 3RS F
o  HAESE 3gedriordr S iR 3as TRy Ho GaRT g3
3H GAT AW M Jrsaoh S e HE A He TE W TG S
ar: dn Ha 3H I @ Y ST AL HID 3R LT P
CiE Ho A gART Th HE EAY T En W g0, BH HAT dn
T TS Fo A gHE &S ggd  Srmer g do JgTs
CEIRIC T qud |, S@l REed FI: attraction UT:, 3NTEAR
3R qTRA o I O AfGd  IEAT| TSTgH @Rl H WO g, A
ClE F: AEHE @A go &Y adg He UgE @ HiddAT  Hgcd
go, ST gRaren go, wgrs go , forests go , Wwl  go 3R
e gTaRoT ¢ d% 99 {z  afeed He & FHo  gHEEEr
g @0 g@me @y Tgd G 8o, ScaRide s wga
e g, ok afea Teh TET 1R go S @ Re o &
T AU g g nh den F OFHYOT AR 3H R® go oRhd 39
MHYOT  F: q@ RE Yo JAEEIRST Ao AG FEeT I g
Cra M | G 1 do q@mr S go, TREH Id s’ Ao
gad go , do @l ST A go AfeheT S &
HHTIT £ o, &H guEa go S EH TR

T @ ek Ho HAFA go  HO IR T@m o IACH SET g
ar &H e HA b -dA oY F UGSl TEdAT o, =S UsE
& g, @ W e CIIC B grogdh o go,
3 JH Ao 986 T AFem  dH P Th ST T FAr A e
of: g T Fr oy o, 394 S ggd g¥ B}
g gffiemr Az A TH TWUC oy sarar T o, AR 8H
Gicl F i ol e o Y 39 S -8 9 He
SET TS ST gt
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T THUH. FHgeEredr : arsiforar @ afe o B

. @AY g I : S, arifedr Fc ot g 39
IR I\ At S go , Jo AR He  gelr @IRul B2l
AT AR AT Wd AJE s o wgr 98 &t o dgd
SnAEs  ®E  AEY go , wa HE ®c [ He AR U @
§gd 93T contribution &  FRIGT , WA infrastructure #o
Raiiroe:y . dgd  HEEAC 58 AT ey Ho
af® 3M9s7  National Sports Authority &% TR% ¥ national level W &3
JATEATT L ge oo, 99 & affres HA: o PR FT 5T
T Ho @R ar 3=or geml agr W &5 AW indoor games
g3 , %% outdoor games #: go , wEErd go S IR
qew ST T TH W BT I THE o ™ g, JEw
wfenfeat I WERE Ao, e e EECUNE S ]
He o W Fn glE W g L, @Y AWHE g0 &0
FT RNg T dF dF , IR IR o AT FET Tsar A
AR ¥y §gd @R #@RY Wad do Sn A@fOQR , d@fEeA 3R
A ¢ "o Id g gH oEm Qe & P &g, TR -
I, g - 131+ AT e gefder g Jo, 3AA
sA-a  GofRe gar & ¥E S R S M Egw B
SRl SffEeeH Ao dqs HRAT S §har  go, e Ho
[ FRAT S GhdT g I§ dieqHeR i Ao §gd a9
TG &4 Sikkim is the best area for that.

ar FRH w Ik aw #h Gr. TUTATE T ):

SUTATETET S, 3ol AR St afftrepa Cas

ad W ® o I Fo W FHoe  ggr W S HE g Godl

?‘-:Z:- R wEdTel Ca s 3’[‘ Hehdl ?-:Z:- R

ar g &n, SfEetes F: gl FHA go, & AA P OB o,

B o S STTeY T R ST g

H:  d 1960 Ao gTEIfeET Ao qa|feEr Ho Wy

g un, difRRA He i @ bl

L S Ered i gfFss G ore)
o

sn . @Ay gw awr : #He  Sga Imemd
Fr S o@n RTE T @ A St &L 9ar o &0 #1960
Ao Jo g Jos ELILE AW o Gy dgr e, FHo
EEgl S YR 3y LI HT T IerdTAC #de  dn
IS 3R go, 39 AT AES F PH 0 02W, TF W HId W
goomge RIS T M SR IR I e SRul

A
2 % %
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T ¥o, A AT ©F AR S do ey wRr ReRT
Jogiet s gel &g gl T S, 8F 3MIe 3my s go
BT IO ET TSGR W, JfE WA dnde &b U afar
W Fn Awr AR I8 g TR0 AR gEgEa 4, ¥ A
¥ @ FwT go AR ST f: g U US Tl agd
THEGATT N R @ go , ORI sgd

T - agr T go St @ e dr
g YT AR &R UGl el o gdr gA T g TOE
AR TH ggd @I 2o 3R aftrra Ho oET  ATRTd

T o FUS Do G go dIRagyr  3EAg go T ERT  gsE 3w
W IESs g 3R @wm WHR ol g@l AfREd S
I W O ARG o A , 9k W&ER Ho dRss
HEr go  AREEAR ARTIOTATHT 1 TR [ g€ &, IS
Jo TRHA AfEX H: TdEl s W W’ P a3
gl g @O R o gEnr sga o agl W
T E 1 B (N ) H@AT e glegede o H[O
i e go  Sff@e  §9gd Agdqur W "o TREC Fex
FAT S THhAT  go, SET WX EET ¥o TGS BT Fo TqTY
S @hd g e ggl 0 WU go, g go dRagr  @wr
gt -gdh S AR & o afdwr At W, &HAEr
pR) S, A &4l s go 3AReE I W®w? Fe  mar
R T T Civll T Hoz  gAR sgd ER E215 [
1 B 6 TS aEf E2re) 2T gedr g0, TR Ao AG
& gt g & §R
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M FEd &0 RO GET , BT Bl akd sreeforar S @

go, P Bal  FE S W@ go, 39EH Fg oo SMEA 2 an
T A Ho @At & gF oAl 3 Yy o W 0l S
SET AR g, @H g 3@ S9g oW T T ofr:

Tt F , gF M T

qEy o go, geEm i o R @ @ gl o B/E
dga F i Atwr AT, Ew oo Fewr #@R@ewr  , @
affFsa AT F gTOT & RO o go 3 3EH &4 Td ol
afferhe o T go , ARG Owm S o @i g omT S,

HOR §gd  -SEd  FUK , [ I W FH NS FH AT w
FEEd wa fo IR Ce B S 9gd -9gd  GeaaGl

SHR1 BIRENDRA PRASAD BAISHYA (Assam): Sir, the natural beauty of
the North-Eastern Region is God-gifted. Only those people who have
visited the North-Eastern Region can recognize its beauty. It 1is
covered with beautiful mountains, mighty rivers, animal sanctuaries
and lush-green forest areas. The North-Eastern Region contributes a
lot to the economy of our country because it has natural resources. We
have fresh water resources; we produce crude oil and it is one of the
parts of our country which can attract foreign tourists from any part
of the world due to its natural beauty. Being a representative of the
North-Eastern Region, | am very proud to say that I am an Indian and
belong to the North-Eastern Region of this country. 1 am very grateful
to Mr. Lepcha for moving such a good Resolution today in this House. |
must congratulate you. | am standing here to speak in favour of this
Resolution. Beauty of Sikkim is God-gifted. Only those people who have
visited Sikkim can recognise its beauty. To attract foreign tourists,
we need good hospitality, we need peaceful atmosphere, we need
progressive people and we need eco-friendly people. Each of this thing
is possible in Sikkim. Sikkim is very peaceful and progressive State
of our country and everyone should recognize this. The State
Government 1is doing a very good job in Sikkim. It is a very very
peaceful State. Another beauty of Sikkim is its people. They are very
innocent; they are very hospitable; they behave properly and they like
their State. 1 have visited many parts of India and I have seen that
people don’t bother about environment. But the people of Sikkim like
their State very much and they like to protect their environment.

Sikkim is an environment-friendly State. Sikkim is one of the States
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of our country which believes in organic cultivation. | am very happy
that the hon. Sports Minister, the dynamic Sports Ministers of the
country, has given an assurance to the House. I would like to draw the
attention of the hon. Sports Minister to the fact that Baichung
Bhutia, who is the pride of our country, belongs to Sikkim. He is a
great footballer. We should salute Baichung Bhutia and we should
salute Sikkim for producing such a great footballer. Hon. Sports
Minister, you are not only a dynamic Minister but you have first-hand
experience of the North-Eastern Region. Since you are friendly towards
the North-Eastern Region, you have extensively visited it. So, |
request you to do something to set up a football academy and such
things in Sikkim. It has a peaceful area and its atmosphere is very
good. If it is done, it will give a very good signal to the people of
North-Eastern Region that the Government of India is also taking
interest for the development of North-Eastern Region. Sir, many people

spoke about the problems faced by
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Sikkim. But 1 would like to say that it is a new-born baby of our
country. For any new-born baby, parents must take some special care of
it. They need good vitamin; they need good food; they need good
behaviour to grow up in a healthy way. So, parents have to look after
newly-born baby. So, Sikkim is a newly-born baby of our country. The
Government of India should give some special attention to the State of
Sikkim in the same way as parents give special attention to their
newly-born baby. My colleague, Dr. Akhilesh Dasji, very rightly said
that there is no airport in the Sikkim. People have to go from
Bagdogra to Gangtok. The road communication, particularly below the
hill side, is very bad. There is only a small road that is there. Two
cars cannot cross each other on this road. If one car is coming from
the east side and the other car is coming from the west side, then the
road is very narrow. So, some special attention is required for the
improvement of the roads. Regarding the railway, | don’t know whether
the people of Sikkim are interested for this or not because they are
very environment-friendly people. They want to protect their
environment. This is a very good message. Sir, it iIs very interesting
to note that Sikkim is the only State of our country where people
believe in organic cultivation. They don’t believe in fertilizers. Not
only Sikkim, if anybody visits Tawang of Arunachal Pradesh, from a
tourism point of view, in future, he would not like to visit
Switzerland. The beauty of Tawang is better than that of Switzerland.
But, we have failed to give proper publicity globally. At global

level, our advertisements are not good.

For Assam, everybody knows the hills, everybody knows the beauty of
tea gardens, and everybody knows the beauty of mighty Brahmaputra.
People should know why Kaziranga is famous. It is famous for one-
horned rhinoceros. There is a place in Assam, a small town just 35
kilometres from Guwahati which is known as Haju. Sir, why is Haju
famous? It is famous because it is the only place in our country where
Mandir and Masjid stand in the compass. We are fighting over Ayodhya.
Visit Haju, visit Assam and you will see the integrity of our society.
Hindus and Muslims observe the festivals of Hindus as well as those of
Muslims together. They observe Eid festival together. Not only that,
Sir, there is a place in Haju which is known as Pua-Mecca. Pua-Mecca
means one-fourth of Mecca. The Muslim people believe that if one
person visits Pua-Mecca four times, it is equal to the visit of Mecca-
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Medina. This is the place. But, people should know about it. People do
not know much about our region. So, 1 would like to request Tourism
Ministry that in the interest of our nation, in the interest of
national integrity, they should give publicity to these places because
this message should reach the entire world that India believes in
secularism, and this secularism is very well protected in our country,
in our North-Eastern States.

Sir, the insurgency problem of North-Eastern Region is known to
everybody. All the time, the Government says that we have to solve
this problem. But, the people should know that the Government of India
is serious about their problems and the Government of India respects
them and want to help them. 1f this sentiment reaches the people of

North-Eastern Region seriously,

141



this will solve all the problems. No military is required; no Army is
required. Your confidence is required. Your protection is required.
With these words, | totally support the Resolution moved by Shri O.T.
Lepcha, and, | hope the entire House would support him. In the end, 1
will again make a request to the hon. Sports Minister. He served as
Secretary, Ministry of Agriculture, and, also as the Chief Election
Commissioner. All the time, he looks after the interests of the people
of backward regions. Sir, you are here today. You are a lover of the
North Eastern Region. Please do something for development of sports in

the North Eastern Region. Thank you.

A sf@er  wEw qw G @A ): AR , FHo
ME: . dawr S do TEed W dEe do 9 @S g8 &b IJg gd
go & ofEea U Fo W =T Ae  Jo ww gp  #He  ofp
CLC ) game @ I g, e JfE ggrst Ea
T FHEr SEr go, aFer  do I g Fo  ugEer SHNEr
@ FEE AR e Jo o Ry SINEGH g EES
MY He o diegere H: FROT AR @ KA e SRR
A& &ar |, Ugrer HAe " 9gf o BT I I Fr: AT
AT W 9 go, ap @ L Gl o HOETEn ST @er 2
9 FEAT  -F3Er §% Jo hr gt w g THGAT go, db
T g Faar g aen Ho 87 qIfaed gfea Ao g go
IET forest land &o , d&f W FE FREE EH o9 Ha g
Fgr Ho oEl F: NREAr B YT s g g Wear g 99
& qdewh ar g, dr 3w wiRT , W™ WiRe , @El
SR ) aws aRe A oes aRel ged el @b
TSR Afdar & offees F W o & glART TRy o,
gl i 9¥esd H gl dam IRl gma &b dh oRa @R
gRcoRes wgT Smar g g Ac b 93 gER -gER
Sprc quea g, gEATem go, TEaT g 3w Ho
gfoar  §gd  gEEd SO g, F{Ee  -AGATSl o, HieER AR
ol gofa Ao o F WA owwr A g, I@H geear Fr
gAY HAT Sn Tearl I zaw afefa s smw , an dw
IR o qoe  gdeh gt Tl T gl Ao e

qRACLT FOES AT S W 8o, Wed agr IS T
e AT I A, 3HA W uF s o A e TEl W a3
Airport sear  =iRU JEE by Air 3T ST gRUQdS g

T wEEEn sud o @ AW AWET & &0 afeR @h gRe
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& e Ty & g Froon W gl g S|
i, 3RUTgd |, g@Ed 3R 3caREs Fr: O A T

g g w® P I gals F R B ¥ Hoe g
grear [ olFT  STETer [ STTer AT Ho AT JAT IR -
SR T, 3@ A del g F: el At E2arc
TSI Fr o Sermar AT SlicETe ] Ho Al Cre
e @0 aEY A Yo §gd S @ IR G @
qEHIA g ggar &n o Eellel W@ du HRd &k UF 9

g1 R Rd P 3@ W AT BT IRV W R Ho
=T Ao i FEAR o ARG Ac  afem s wm, 9g ISt
ST gEeE FEHR e @ go, adr Fer dieeeA Ho @y o
gl 3PR gA dieed W WG AT A So U IR ofFem Eos
@ e develop ¥ & YW, ab TS A% TSP ART gga 3D
g iRyl gt ¥aT @ Awt ¥qo e ow 3R
arg FFe He o oo I gIaT TIRT e ot g
e I GG F: SME|  FE DA P T g@T FIHR a
§4 SE , SR YA IR WHR P @A dIRu| REICCEE.
afrend anfe Sie ugTEr T go , W@ gy Ho o
gl &o ghest F BH A P gl R S qRa

st g # , S HRa Po ARIRST F: garsat Fo oW Ao
St d&r g HRA WHR  Fh GO 5T ¥ 3R AF
g TRT IR zF AT F: gy HEIT 39eeY FIeAr
qIRTI E=Es | HRd WEHR o g Y go = aiEed 3R
3% T S §FR COE o= go , 3R NG @ oo AR
SrImer Qo SEEr afedr TgrIar e | o)

ersgy Ho @y Ho  HUN S FATD A OGP
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SHRI SILVIUS CONDPAN (Assam): Thank you, Sir. 1 rise to support the
Resolution moved by the hon. Member, Shri O.T. Lepcha, to develop
tourism in the State of Sikkim. He has already mentioned in his speech
while moving the Resolution that Sikkim is fully gifted with nature
and the people of Sikkim and the Government of Sikkim, in particular,
are very careful from destroying the gift of nature that is given to
them. Very many States in our country have ruined the gift of nature
by damaging forests. Now, they are suffering because of the change of
nature and change of climatic conditions. As my friend, Mr. Baishya, 1
also come from the North East. There was a time during the British
regime when the undivided Assam was known as Scotland of East. Today,
industries have not come in the North East as they should have, for
various reasons. | don’t want to dwell on those points. But as far as
this Resolution is concerned, for development of tourism industry,
there is ample scope to be taken up by the Government of India which
would have been a very important source of revenue for the Central
exchequer. At the same time, youths who are today termed as extremists
could have been brought to a normal situation by giving them
employment opportunities, by developing the tourism industry in all
the eight States, including Sikkim regarding which there is the
Resolution today for discussion. Our hon. Member Ahluwaliaji dealt
with many important points concerning tourism development in Sikkim.
Similarly, Sir, same attractions are available in Arunachal Pradesh,
in Nagaland, in Mizoram, in Manipur and in Assam. But the tourism

department ...

THE VICE-CHAIRMAN (PROF. SAIF-UD-DIN SOZ): Excuse me, the time for
the Private Members” business is over.

SHRI SILVIUS CONDPAN: Sir, shall I continue?

g e . AW W, Hoe T FgNT TREA  go Ho e
aret agd g, oifhet MR gl % HROT o AT g,
safaT  HUsER TS JAT Ao FEeg ™|

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND THE MINISTER
OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.

NARAYANASAMY) : It will be continued in the next session.
-..(Interruptions)...

THE VICE-CHAIRMAN (PROF. SAIF-UD-DIN SO0Z): The sense of the House
is that we shall take up this Resolution in the next session. Further
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discussion on this Resolution will take place in the next session. The
House stands adjourned till 11.00 a.m. on Wednesday, the 25th August,
2010.

The House then adjourned at forty-five minutes past four of the clock
till eleven of the clock on Wednesday, the 25th August, 2010.
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